Inecome Tax Appellate Tribunal, Mumbai Benches, Mumbai

~ Constitution of Benches for the period 02.02.2026 to 05.02.2026

Bench Court | Hom'ble President/Vice-President & Members

Room
Number
G 1 Justice (Retd.) C. V. Bhadang, President & Shri Arun Khodpia, AM
D 2 S/Shri Saktilit Dey, Vice President & Makarand V Mahadeokar, AM
E 3 SiShri Amit Shukda, JM & Girish Agrawal, AM {except on 02 Feb)
SMC 4 Smt. Beena Pillai, JM ;
C&H 5 S/Shri Vikram Singh Yadav, AM & Sandeep Singh Karhail, JM (except on 05 Feb)j,
[ 6 8/Shri Sandeep Gosain, JM & Prabhash Shankar, AM
B 7 Shri Q. P. Kant, AM & Smt Kavitha Rajagopal, JM
A 8 S/Shri N K Choudhry, JM & Jagadish, AM )
J&K 9 S/Shri Pawan Singh, JM & Bijayananda Pruseth, AM (except on 4™ & 5 Feb) J
F 11 S/Shri Anikesh Baneriee, JM & Girish Adrawal, AM (on 2nd, 3¢ & 5% Feb.) |
(at 2:30 pm) | S/Shri Rahul Chaudhary, JM & Girish Agrawal, AM (on 04 Feb.) :
Constitution of Benches for the period 09.02.2026 to 12.02.2026
Bench Court Hon’ble President/Vice-President & Members
" Room
Number
G 1 Justice (Retd.) C. V. Bhadang, President & Shri Arun Khodpia, AM
D 2 S/Shri Sakijit Dey, Vice President & Makarand V Mahadeokar, AM
E 3 §/5hri Amit Shukla, JM & Girish Agrawal, AM
SMC 4 Smt. Beena Pillai, JM
C&H 5 S/Shri Vikram Singh Yadav, AM & Sandeep Singh Karhail, JM
I 6 S/shri Sandeep Gosaln, JM & Prabhash Shankar, AM
B 7 Shri O. P. Kant, AM & Smt Kavitha Rajagopal, JM
A 8 S/Shri N K Choudhry, JM & Jagadish, AM
J&K 9 S/Shri Pawan Singh, JM & Bijayananda Pruseth, AM
F 11 S/Shri Anikesh Banerjee, JM & Girish Agrawal, AM
(at 2:30 pm)




2

Constitution of Benches for the perlod 16.02.2026 to 19.02.2026

Bench Court Hon’bie President/Vice-President & Members
Room '
Number
G 1 Justice (Retd.) C. V. Bhadang, President & Shri Girish Agrawal, AM
D 2 S/Shri Saktijit Dey; Vice President & Makarand V Mahadeokar, AM
E 3 S/Shri Amit Shukla, JM & Shri Arun Khodpia, AM
SMC 4 Smt. Beena Pillai, JM (except on 18t Feb.) :
6 S/Shri Sandeep Gosain, JM & Prabhash Shankar, AM {on 18t Feb. )
C&H 5 S/Shri Vikram Singh Yadav, AM & Sandeep Singh Karhail, JM
| 6 S/Shri Sandeep Gosain, JM & Prabhash Shankar, AM
B 7 Shri Q. P. Kant, AM & Smt Kavitha Rajagopal, JM
A 8 S/Shri N K Choudnhry, JM & Jagadish, AM
J&K 9 . S/8hri Rahul Choudhary, JM & Bijayananda Pruseth, AM
F 11 3/8hri Anikesh Banerjee, JM & Bijayananda Prusath, AM (on 16t Feb.)
(at 2:30) | S/Shri Rahul Chaydhary, JM & Bijayananda Pruseth, AM (from 17t to 19 Feb.)
Constitution of Benches for the period 23.02.2026 to 26.02.2026
Bench Court Hon'ble President/Vice-President & Members
Room
Number
G 1 Justice (Retd.) C. V. Bhadang, President & Shr Girish Agrawal, AM
D 2 S/Shri Sakijit Dey, Viee President & Makarand V Mahadeokar, AM
E 3 S/Shri Amit Shukla, JM & Shri Arun Khodpia, AM
C&H 4 | S/Shri Vikram Singh Yadav, AM & Sandeep Singh Karhail, JM
| &3SMC 5  S/Shni Sandeep Gosain, JM & Prabhash Shankar, AM
B 6 Shri Q. P. Kant, AM & Smt Kavitha Rajagopal, JM
A 7 S/Shri N K Choudhry, JM & Jagadish, AM
J&K 8 ~ SfShri Rahul Chaudhary, JM & Bijayananda Pruseth, AM
F g . S/ShriAnikesh Banerjee, JM & Bijayananda Pruseth, AM

(at 2:30 pm) |

o ‘C’ & 'H Benches will not function gn 05% Feb., 2026 and the cases of ‘G’ Bench will be.
heard on 09" Feb. and th__ose of "H' will be heard on 10* Feb., 2026
e 'E’ Bench will not function on 02% Feb., 2028 and the cases fixed will be heard on 39 Feb,

2026,

¢ 'J & ‘K Benches will not function on 04" & 5 Feb., 2026

Dated: 28.01.2026
(Hindi version follows)

Sd/-

[Saktijit Dey)
VICE-PRESIDENT




INCOME TAX APPELLATE TRIBUNAL

37 8 4" Floor, Prathishtha Bhavan,
101 Maharshi Karve Marg,
Mumbai -400 020.

‘NOTICE

¢ “ G ” Bench will function after completion of Special Bench Case
of ITAT, Bangalore Benches i.e.“ M D Sons ” on 11.02.2026.

o “J¥ & “K?*»” Benches are reconstituted as S/Shri Anikesh Banerjee,
JM & Bijayananda Pruseth, AM on 10.02.2026 in Court Room No 9
at 10.30 AM.

By order

ASSISI@TéRﬂEGISTRAR

-

.

Mumbai.
Dated; 06.02.2026



INCOME TAX APPELLATE TRIBUNAL

3" & 4 Floor, Prathishtha Bhavan,
101 Maharshi Karve Marg,
" Mumbai -400 020.
"NOTICE

Appeals upto the year 2018 fixed before “ A” to “ G ” Benches & “ SMC *
Bench are to be treatcd as Old Appeals and will be taken up for hearing and

disposal on priority basis.

Parties are requested not to seek any adjournment in respect of these

appeals, except, under exceptional circumstances.

By order

+f

ASSI T REGISTRAR

Mumbai.
Dated: 06.02.2026



Income Tax Appellate Tribunal -

3" and 4" Flaor, PratishthaBhavan, 7 oo gl
Old CGO Building, MaharshiKarve Marg, AZ&?;W

New Marine Lines, Churchgate, At
Mumbai — 400020. - Mah@tsa\f

Date: - 23" January, 2026
NOTICE ' '
Links of the Court Rooms of ITAT, Mumbai Benches for joining through Video Conferencing from
27.01.2026 to 27.02.2026 -Reg.

o | s L o | Meeting
Cour oo s, MUSTES S o ot | e |
{Cisco Webex)

Court Room No. 01 | https: //itatmumbai my.webex.com/meet/erlinkl | ! 26414952544 | 2026
Court Room No. 02 | https://itatmumbai.my.webex.com/meet/crlink2 126401520489 | 2026
Court Room No. 03 | https://itatmumbai.my.webex.com/meet/crlink3 | 26408489687 | 2026
Court Room No. 04 | https://itatmumbai.my.webex.com/meet/crlink4 | 26436211654 | 2026
Court Room No, 05| https://itatmumbai.my.webex.com/meet/crlink5 | 26430973048 | 2026
Court Room No. 06 https://itatmumbai.my.webex.com/meet/criinké | 26410995827 | 2026
~ | Court Room No. 07| https://itatmumbai.my.webex.com/meet/crlink7 | 26403060903 | 2026
| Court Room Ne. 08 https://itatmumbai.my.webex.com/meet/crlink8 | 26443156663 | 2026
onurt Room Ne. 09 https://itatmumbai.my.webex.com/meet/criinkg | 26444477729 | 2026
Court Room No. 11 |https://itatmumbai.my.webex.com/meet/crlink11] 26412112950 2026 |
Court Room No. 13 |https://itatmumbai. my webex, com/meet/crllnkl3 Not Functicn

. The Counsels can join the Hybrid Court Room through the above-mentioned Video Conferencmg
Links. _

. Links will be open at - least 15 minutes before the commencement of the Bench proceedings.

3. The links will remain active when the bench is sitting during Court hours of the _Triburnal.

4. The Counsels may see the Constitution of Benches, Friday Lists, etc., published on ITAT website to
ascertain the Court Room in which cases of particular Bench/ Hon'ble Members combinations are
fixed and accordingly, Join through the respective Court Room Link. '

. The Counsels /DR appearing before the Hon'ble Court through Video Conferencing mode shall
follow the dress code, couttesies and protocols that are followed in physical hearing, as far us
possible. - '

. The Counsels/DR shall make sure that their internet Connection, Microphone and Video Cameras
are working. _ o

Recording of the proceedings in Hybrid/Virtual Hearing is strictly prohibited.

Paper Books, Synopsis, written submissions ete. should be filed in the mode as prescribed in the
existing TAT Rules, even if Counsel/DR is appearing though Virtual Mode.

)

Assi%'gistrar_



INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF A BENCH FOR 09-FEBRUARY-2026 (MONDAY),
BEFORE HON'BLE NARENDER KUMAR CHOUDHRY, JUDICIAL MEMBER

AND HON'BLE JAGADISH, ACCOUNTANT MEMBER

IN COURT ROOM 8
| 5rl| Appeal Number A\s,::‘:‘ Assessee Name Remarks
. A 201510 | P A N ENTERPRISES INFRASTRUCTURE SERVICES PRIVATE
4506/MUM/2023 LIMITED (E-FILED)
, ITA 202021 |[AJA N ENTERPRISES INFRASTRUCTURE SERVICES PRIVATE
4507/MUM/2023 ILIMITED (E-FILED)
3 | 300 /Mrlr.l?ﬁ]zuzs 2020-21 | [D] ASIAN PAINTS LIMITED (E-FILE)
4 | 400 !J{l‘:‘,‘ 12025 | 201112 | [A]ANIRUDH ANIL GAGGAR (E-FILE)
5| agse /rﬂ!ﬁr\ﬂ 12025 | 2015-16 | (A] LALIT NATHMAL SHAH (E-FILE)
6 SBWMT:} /2025 | 2012-13 | [A] MOMAMMED IQBAL KHAN (E-FILE)
7 6762 /;m‘ /2025 | 2021-22 | [A] ANTARES LOGISTICS PRIVATE LIMITED (F-FILE)
8 | caes /b}m /2025 | 2917-2018 | [A] ANAND BHUVAN CO-OP HSG SOCIETY LTD (E-FILE)
9| eg6s /MYL‘;‘,‘ /2025 | 2017-2018 | [A] ANAND BHUVAN CO-OP HSG SOCTETY LTD (E-FILE)
10 | sy /MT{J?"I /2025 | 201813 | (D] ANIL RAMACHANDRAN (E-FILE)
11| Jge /%ﬁ} 12025 | 2017-18 | [A] APARNA JAGDISH WAGH (E-FILE)
12 7892/&%2025 2017-18 | [A] AMBIT FINVEST PRIVATE LIMITED (E-FILE)
13| oo mﬁ& 12025 | 2020-21 | A} AMBIT FINVEST PRIVATE LIMITED (E-FILE)
Registrar

06-Feb-202




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF ABENCH FOR 10-FEBRUARY-2026 (THESDAY)

BEFORE HON'BLE NARENDER KUMAR CHOUDHRY, JUDICIAL MEMBER
AND HON'BLE JAGADISH, ACCOUNTANT MEMBER

IN COURT ROOM 8

‘Assmt.

Srl | Appeal Number Year Assessee Nante Remarks

L | 3041 Mimy2025 201819 | [0] LATA MAHIPATRAY SHAH (E-FILE)

2 {00 135/MUM/2025| 2018-19 | [A] LATA MAHIPATRAY SHAH (E-FILE)

3| s IMTS:,l /2025 | 2020-21 | [A] MUGENESYS SOFTWARE PRIVATE LIMITED (E-FILE)

3 . /wm?afzozs 202122 |[A] MUGENESYS SOFTWARE PRIVATE LIMITED (E-FILE)

5 | 412 ;Mlmq jo025 | 202223 | [A] MUGENESYS SOFTWARE PRIVATE LIMITED (E-FILE)

6 | ap33 /P‘& /2025 | 202324 | [A] MUGENESYS SOFTWARE PRIVATE LIMITED (E-FILE)

7 | 4sas IP:L’:‘,I j2025 | 201516 | (D] MUGENESYS SOFTWARE PRIVATE LIMITED (E-FILE)

8 | aoe /NIIE‘:‘d 2025 | 2020:21 | [D] MUGENESYS SOFTWARE PRIVATE LIMITED (E-FILE)

9 | asay ;Mrﬂ?«. 2025 | 202122 | [O] MUGENESYS SOFTWARE PRIVATE LIMITED (E-FILE)

10| 4sagmim j2025 | 202324 | [D] MUGENESYS SOFTWARE PRIVATE LIMITED (E-FILE)

1 4792153:4 /o025 | 202223 | [D] MUGENESYS SOFTWARE PRIVATE LIMITED (E-FILE)

12 4o ”}ml j202s | 2016-17 | [D) ASHOK VISHWANATH HIREMATH (E-FILE)
13 |CO 229/MUM/2025| 201617 | [A] ASHOK VISHWANATH HIREMATH

14| e m‘ﬂ’?« /2025 | 201516 | [A] ARVINDER SINGH SAHNI

15 TTA 2017-1g | O] AWAS DEVELOPERS AND CONSTRUCTIONS PRIVATE LIMITED

6808/MUM/2025 (E-FILE) |

16 | s0c7 "Rﬁ? /2025 | 201718 | [A] ADVAITA TRADING PRIVATE LIMITED (£-FILE)

17 g0 ﬁ}m 2025 | 200910 |[A] M/S LATIM ENTERPRISE

18| sousmmayaozs | 202526 |1A] THE ADVERTISING STANDARDS COUNCIL OF INDIA

19| s04c /MIL‘; j2025 | 2017-18 | [A) ADARSH DEVELOPERS (E-FILE)

20 7961[5:-{]?4[2025 2017-2018 | [A] LION STEEL PRIVATE LIMITED {E-FILE) :
21| oeamunyaozs | 2008:09 | (0] ALLIANCE INTERMEDIATRIES & NETWORK PVT LTO (E-FILE)

yignt Re'g'islrar
06-Feb-202




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BEHQHE§

CAUSE LIST OF A BENCH FOR 11-FEBRUARY-2026 (WEDNESDAY)

BEFORE HON'BLE NARENDER KUMAR CHOUDHRY, JUDICIAL MEMBER

AND HON'BLE JAGADISH, ACCOUNTANT MEMBER

IN COURT ROOM 8

Sri | Appeal Number A;z:"rt' Assessee Name Remarks
1| 7607 !MIB; /2025 | 201516 | [DJ ADITYA BIRLA FOUNDATION (E-FILE)
2 | 7004 /J.Iﬁq /2025 | 201516 | [A] ADITYA BIRLA FOUNDATION (E-FILE)
3 7752!%’;4 2025 | 201011 | [AT LAUIT M NEPANI HUF
3 !J{J; 12025 | 2017 | [D] ASHAPURA DEVELOPERS (E-FILE)
5 { 2806 nm, 2025 | 2018 | [D] ASHAPURA DEVELOPERS (E-FILE)
6 7807’ !NIIIJ?ﬂ 25 | 2922 | [D]ASHAPURA DEVELOPERS (E-FILE)
7 | 7963 lh},& 12025 | 2009-10 | [D] ALLIANCE INTERMEDIATRIES & NETWORK PVT LTD (E-FILE)
8 | soga IJS:,‘ 12025 | 201011 | [DJ ALLIANCE INTERMEDIATRIES & NEMOR}( PVT LTO (E-FILE)
P 69 /JIE’;‘ 12025 | 201819 | [0] ANIL RAMCHANDRAN (E-EFILE)
10 7930/;:3:4/2925 2009-10 | [A] ALKA ASHOK JAGTAP (E-FILE)
11 7990/',‘:;5?4/2025 2020-21 }[A] AXIOM REALTY PRIVATE LIMITED (E-FIFE)
12 | goso /D:L?,' /2025 | 2017-18 | [A] LORDS FREIGHT (INDIA) PRIVATE LIMITED
13 | goa0 /;8;‘4 /2025 | 207627 | A1 AARAMBH YOGA FOUNDATION (E-FILE)
114! g0 /NIIL; 2025 | 201213 | (D] ATUL PROPERTIES (E-FILE)
15| gou3 /n:ma 12025 | 201314 | [D] ATUL PROPERTIES (E-FILE)
16 9046 /;{J‘; /2025 | 2017-18 |[A] L N ENTERPRISES
17 | goa7 /ljlmd /2025 | 201819 |[A]L N ENTERPRISES
18 | goun ”3;3;‘4 /2025 | 201920 |[A] LN ENTERPRISES (E-FILE)
19 gous _/NI“TJ?,‘ 12025 | 202021 |[A] LN ENTERPRISES (E-FILE)

sl
nt Registran
06-Feb-2026|




INCOME TAX APPELLATE TRIBUNAL, MUMBAT BENCHES

CAUSE LIST OF A BENCH FOR 12-FEBRUARY-2026 ( THURSDAY)

BEFORE HON'BLE NARENDER KUMAR CHOUDHRY, JUDICIAL MEMBER
AND HON'BLE JAGADISH, ACCOUNTANT MEMBER '

IN COURT ROOM 8

Sri

Appeal Number

Assmt,
Year

Assessee Name '

Remarks

ITA
4164/MUM/2024

2014-15

[D] ABHISHEK HARSHKUMAR JAIN (E-FILED (SMC))

A
4165/MUM/2024

2015-16

[ ABHISHEK HARSHKUMAR JAIN (E-FILED).

ITA
8044/MUM/ 2025

2015-16

[A] L N ENTERPRISES (E-FILE)

ImA -
BU45/MUM/2025

2016-17

{A] L N ENTERPRISES (E-FILE)

A
8050/MUM/2025

2021-22

{A] L N ENTERPRISES

ITA
8031/MUM/2025

2022-23

[A] L N ENTERPRISES (E-FILE)

ITA
8052/MUM/2025

2023-24

[A] L N ENTERPRISES (E-FILE)

ITA
8085/MUM/2025

2018-19

[A] ALLIANCE INTERNATIONAL TOURS & TRAVELS (E-FILE)

: ITA .
8113/MUM/2025

2013-14

[A] ASHRAF MOHAMEDALI JARIA, LEGAL HEIR OF LATE.
IMOHAMEDALT KANJI JARIA (E-FILE)

10

ITA
8114/MUM/2025

2014-15

[A] ASHRAF MOHAMEDALT JARIA,LEGAL HEIR OF LATE,
MOHAMEDALI KANJI JARIA {E-FILE)

i1

TTA
8127/MUM/2D25

2014

{D] ARCADIA COMMODITIES AND TRADING (E-FILE)

i2

ITA
8147/MUM/f2025

2010-11

[A] M/S.ALLIED DIGITAL SERVICES LIMITED (E-FILE)

13

ITA
8164/MUM/2025

2023-24

[A] AMPSEPC PRIVATE LIMITED (E-FILE)

ot




CAUSE

LIST OF B BENCH FOR 09-FEBRUARY-2026 (MONDAY)

BEFORE HON'BLE OM PRAKASH KANY, ACCOUNTANT MEMBER
AND HON'BLE MS. KAVITHA RAJAGOPAL, JUDICIAL MEMBER

IN COURT ROOM 7

Sri |  AppesiNumber | Assmt. Year Assessoe Name Rewarks
1 | ITa2348/MUM/2002 1996-97 | [D] BOARD OF CONTRIOL FOR CRICKET IN INCIA
2 | ITA2685/MUM/20i8 2009-10 | [A] THE BOARD OF CONTROL FOR CRICKET IN INDIA ;
3 | ITA2696/MUM/2018 2011-12 | [A] THE BOARD OF CONTROL FOR CRICKET IN INDIA !
4 | I7a2697/MuUM/Z018 2009-10 | {A] THE BOARD OF CONTROL FOR CRICKET IN INDIA
5 | ITA 2698MUMZ018 2010-11 | {A] THE BOARD OF CONTROL FOR CRICKET IN INIDIA
6 | ITA 2699/MUM/2018 2011-12 | {A] THE BOARD OF CONTROL FOR CRICKET IN INDIA
7 | ITA2700/MUM/2018 2012-13 | [A] THE BOARD OF CONTROL FOR CRICKET IN INDIA
8 ITA 2701/MUM/2018 2013-14 | [A] THE BOARD OF CONTROL FOR CRICKET IN INDIA
9 | IFA 2702/MUM/2013 2014-15 | [A] THE BOARD OF CONTROL FOR CRICKET IN INDIA
10 | ITA 6844/MUM/2013 201516 | [A] THE BOARD OF CONTROL FOR CRICKET IN INOIA
11 | ITA 6850/MUM/2018 2010-11 | [A] THE BOARD OF CONTROL FOR CRICKET IN INDIA :
12 { ITA 5858/MUM/2019 2016-17 | [A] THE BOARD OF CONTROL FOR CRICKET IN INDIA !
13 | VA 7202/MUM/2012 2015-16 | [A] THE BOARD OF CONTROL FOR CRICKET IN INDIA
14 | ITA 1984/MUM/2020 201718 | [A] THE BOARD OF CONTROL FOR CRICKET IN INDIA
15 | ITA 1855/MumM/2023 201819 | [A] THE BOARD OF CONTROL FOR CRICKET IN INDIA .
16 | maiessMuwa023 | 201920 | [A] THE BOARD OF CONTROL FOR CRICKET IN INDIA !
17 | ITA 3457/MUM/2023 2021-22 | [A] THE BOARD DF CONTROL FOR CRICKET IN INDIA (&-FILED)
18 | T 3458/MUM/2023 2020-21 | [A] THE BOARD OF CONTROL FOR CRICKET IN INDIA (F-FILED)
19 | IA 3774/MUMf2023 2014-15 | [A] THE BOARD OF CONTROL FOR CRICKET IN INDIA (E-FILED APPEAL) ;
{20 | DA 3775/MUM/2023 201314 { [A] THE BOARD OF CONTROL FOR CRECKET IN INDIA (E-FILED APPEAL) ;
21 | ITA 3920/MUM/2023 2014-15 | [D] BOARD OF CONTROL FOR CRICKET IN INDEA (E-FILED)
22 | TTA 3921/MUM/2023 201314 | [D] BOARD OF CONTROL FOR CRICKET IN INDIA (E-FILED)
3 | ITAS71/MUMfZ029 2018-19 | {A] THE BOARD OF CONTROL FOR CRICKET IN INDIA {E-FILED)
| 24 | A 246/MuMfz023 2019-2020 | {A] NARESH MANAKCHAND JAIN
25 | IVA245/MUM/2023 | 2018-2019 |{A] NARESH MANAKCHAND JAIN
16 | ITA5276/MUM/2025 201920 | [D] BANK OF BARODA
27 1 ITA 5707/MUM/02S 200304 | [D] BANK OF BARODA {F-FILE)
28 | ITA5709/MUM/2025 200708 | [D] BANK OF BARODA (E-FILE)
29 | IvA 5710/MUM/Z025 2008-09 | [D] BANK OF BARODA (E-FILE)
30 | ITA 5711/MUM/2025 2009-10 | [D] BANK OF BARODA (E-FILE)
31 | ITA2962/MUM/2024 2011 (D] NIRNAY COMMODITIES AND DERIVATIVES PVT LTD (RECALLED MATTER)
32 | ITA3010/MUM/2024 2012 [D] NIRNAY COMMODITIES AND DERIVATIVES PVT LTD (E-FILED{RECALLED MATTER))
33 | IFA 2011/MUM/2024 2013 [D] NIRNAY COMMODITIES AND DERIVATIVES PVT LTD (E-FILED{RECALLED MATTER))
3¢ | DA3013/MUMf2024 | 2012 [D] MIRNAY COMMDOITIES AND DERIVATIVES PVT LTD (E-FILEDXRECALLED MATTER))

nt Registran
| og-Felr-2026




CAUSE LIST OF B BENCH FOR 10-FEBRUARY-2026 (TUESDAY),

BEFORE HON'BLE OM PRAKASH KANT, ACCOUNTANT MEMBER
AND HON'BLE MS. KAVITHA RAJAGOPAL, JUDICIAL MEMBER

IN COURT ROOM 7

Srl | Appeal Number | Asomt. Year . Assessee Namne Remarks

1| SALE3MUMW2025 | 201516 | [A] NAUSHAD ALI ABDUL HAQ SHAIK

2 | SA164MUMW2025 | 2015-16 | [A] NAUSHAD ALT ABDUL HAQ SHAIKH

| ITA 733B/MUM/2025 2015-16 TA] NAUSHAD ALT ABDUL HAQ SHAIKH (E-FILE)

1 | TTA7339/MUM/2025 | 2015-16 | [A] NAUSHAD ALI ABDUL HAQ SHAIK (E-FILE)

5 | MA1240/MUM/2025 | 2017-18 | {A] BANK OF BARODA '
6 | TTA4368/MUM/2025 2017 | [D) BANK OF BARODA (E-FILE) 5
7 | TTA4369/MUM/2025 | 2017-18 | [D] BANK OF BARCDA (E-FILE)

8 | TTA4398/MUM/2025 | 2047-18 | [D] BANK OF BARODA (E-FILE)

9 | ITA5275/MUM/2025 | 2018-19 | [D] M/S BANK OF BARODA :
10 | ITAS522/MUM/2025 | 2011-12 | [D) BANK OF BARODA (E-FILE) 5
11 | ITA5523/MUM/2025 | 2012-13 | [D] BANK OF BARODA (E-FILE)

12 | ITAS524/MUM/2025 | 2015-20 {[D] BANK OF BARDDA (E-FILE)

13 | ITA5564/MUM/2025 | 202021 | {D) BANK OF BARODA (E-FILE)

14 | ITAS65YMUM/2025 | 2016-17 | [D] BANK OF BARODA (E-FILE)

15 [TA 5708/MUM/2025 2005-06 | [D] BANK OF BARODA (E-FILE)

16 | [TAS71Z/MUM/2025 | 2009-10 | {D1BANK OF BARODA (E-FILE)

17 | CO237/MUM/Z025 | 2017-18 | [A] BANK OF BARODA i
18 | T1A7046/MUM/2025 | 2021-22 | [I2] SEVINA MARIE ANN TRAVASSO (E-FILE) :
19 | MTA4932/MUM2025 |  NA. | EA] DACHA KHARSHED]! MOWDAYALA CHARITABLE TRUST (E-FILE) '
20 | TTAS354/MUM/Z025 | 201819 | [D] 8W> PARIBAS INDIA SOLUTIONS PVT LTD. (E-FILE) -
21 | TIA7061/MUM/Z025 | 2019-20 | [A] SEJAL PARESH CHOPRA (E-FILE) i
22 | TIA7062/MUM/Z025 | 2020-21 | [A] SEJAL PARESH CHOPRA (E-FILE) :
23 | ITA7072/MUM/2025 | 2013-2014 | [A)] SARITA VLAYKUMAR GUFTA (E-FILE)
24 | TIA7822/MUM/2025 | 2017-18 | [A) MRS NAMMUSSAHER SAEED KHAN
25 | ITA 7861/MUM/2025 2013 | [D] NEEV HOMES PRIVATE LIMITED (E-FILE)

26 | ITA7889/MUM/2025 | 2026-27 |[A) NISHRIN BOOKWALA MEMORIAL CANCER AID TRUST (E-FILE)

27 | ITA7890/MUM/2025 | 2026-27 | {A] NISHRIN BOOKWALA MEMORIAL CANCER AID TRUST (E-FILE)

28 | ITA7628/MUM/2025 | 2009-10 |{D] BSE INVESTORS PROTECTION FUND (£-FILE)

20 | ITA7629/MUM/2025 | 2012-13 | {D] BSE INVESTORS PROTECTION FUND (E-FILE)

30 | TTA7630/MUM/2025 | 201415 | [D] BSE INVESTORS PROTECTION FUND (E-FILE)

31 | ITA7920/MUM/2025 | 2022-23 | [A] NOMURA SERVICES INDIA PVT LTD




CAUSE LIST OF B BENCH FOR 11-FEBRUARY-2026 (WEDNESDAY)

BEFORE HON'BLE OM PRAKASH KANT, ACCOUNTANT MEMBER
AND HON'BLE MS. KAVITHA RAJAGOPAL, JUDICIAL MEMBER

IN COURT ROOM 7

Appeal Number

Yaar

Assmt.

Assessea Name

Remarks

ITA 2072/MUM/2018

2010-11

[D] M/S.BENCO FINANCE AND INYESTMENTS PRIVATE LIMITEQ

ITA 1434/MUM/2025

2004-05

[A] NEW INDIA CO QPERATIVE HOUSING SOCIETY LTD

ITA 1861/MUM/2025

2011-12

[A] NAYNA MUKESH SHAH

ITA 3898/MUM/2025

2020-21

[D] NDL VENTURES LIMITED (E-FILE)

ITA 3899/MUM/2025

2018-19

[©] NDL VENTURES LIMITED (E-FILE) .

ITA 3500/MUM/2025

2022-23

[D] NDL VENTURES LIMITED (E-FILE)

ITA B0D4/MUM/2025

2020-21

[A] M/S. BAKSHI SECURITTY ANO PERSONNEL SERVICES P, LTD

ITA B031/MUM/2025

2013-14

[A] M/S NAM TECHNOLOGIES PRIAVTE LIMITED

ITA BOBE/MUM/2025

2018-19

fO] BLENO FINANCIAL SERVICES LIMITED (E-FILE)

ITA 8097/MUM/2025

2017-18

[D] BLUE ROCK HOSPITALITY VENTURES PVT LTD (E-FILE)

ITA 8099/MUM/2025

2013

[D] NAHAR GEMS (E-FILE)

ITA 8100/MUM/2025

2014

(] NAHAR GEMS (E-FILE)

ITA 5434/MUM/2025

2011-12

[0] BRANDZSTORM INOLA MARKETING PRIVATE LIMITED (E-FILE)

ITA 7619/MUM/2025

2009-10

[A] NICO EXTRUSIONS LIMITED (-FILE)

ITA 7620/MUM/2025

2009-10

{A] NICO EXTRUSIONS LIMITED (E-FILE)




INCOME TAX APPELLAYE TRIBUNAL,_MUMBAJ BENCHES

CAUSE LIST OF B BENCH FOR 12-FEBRUARY-2026 (THURSDAY)

BEFORE HON'BLE QM PRAKASH KANT, ACCOUNTANT MEMBER
AND HON'BLE MS. KAVITHA RAJAGOPAL, JUDICIAL MEMBER

IN COURT ROOM 7

& Appeal Number | Assmt, Yeor Assesses Name Remarks
1 [ TTA3375/MUM/2024 | 2011-12 | [D] NAXNOVA TECHNOLOGIES PV, LD, (E-FILED)
2 | ITA3546/MUM/2024 | 2012-13 | [D) NAXNOVA TECHNOLOGIES PRIVATE LIMITED (E-FILED)
3 | IA3568/MUM/2029 | 201314 | D] NAXNOVA TECHNOLOGIES PRIVATE LIMITED (€-FILED)
4 ITA 3612/MUM/2024 2016-17 (D] NAXNOVA TECHNOLOGIES PRIVATE LIMITE (E-FILED)
5 | ITA3628/MUM/2024 | 201415 | [D] NAXNOVA TECHNOLOGIES PRIVATE LIMITED (E-FILED)
6 | ITA3616/MUM/2024 | 2016-17 | [D] NAXNOVA TECHNOLOGIES PRIVATE LIMITED (E-FILED)
7 | ITA1840/MUM/2025 |  2013-14 | [A] SONU PANKA) SHAKTI SAGAR 5000
8 | ITA1841/MUM/2025 | 2021-22 |[A] SONU PANKAJ SHAKTI SAGAR S00D
9 | ITA 1842/MUM/2025 | 2020-21 | [A] SONU PANKA SHAKTI SAGAR SO0D
10 | ITA1B43MUM/2025 | 201415 [ [A] SONU PANKA) SHAKTI SAGAR S00D
11 | ITA7104MUM/2025 | 2020-2021 | [A] BHARTI NEHRU KARIYA {E<FILE}
12 | DA7112/MUM/2025 | 2013-14 | [A] BLR LOGISTIKS (I) LIMITED
13 | ITA7169/MUM/2025 | 201415 | [A] BHARAT KANTILAL DOSHI (E-FILE)
14 | ITA7I70/MUM/2025 | 201617 | [A] BHARAT KANTILAL DOSHI (E-FILE)
15 | ITA7171/MUM/{2025 2017-18 | [A] BHARAT KANTILAL DOSHI (E-FILE)
16 | ITA7207/MUM/2025 | 2015-16 | [A] NOORUL HASAN SHAIKH
17 | A 7200Mump2025 . [A] BOMBAY MALAY ALEE SAMAJAM
18 | ITA7222/MUM/2025 | 2017-18 | (A] BHATTAD BROTHERS REALTY PRIVATE LIMITED (E-FILE)
19 | ITA7247/MUM/2025 | 2015-16 [ [A) BMAVIN MAHENDRA KHATRL (E-FILE}
20 | TTAB102/MUM/2025 | 2013-14 | [D] NIMESH PRAVINCHANDRA MEHTA (E-FILE)
o[ 21 | 1A 8121/MUM/2025 1| - 2010 §[DTNIPA PREMAL DOSHI (E-FILE) ‘ ‘
22 | ITA B122/MUM/2025 2011 | [D] NIPA PREMAL DOSHI (E-FILE)
23 | TTAB135/MUM/2025 | 2020-21 | [D] NINE METALS (E-FILE)}
24 | ITA7671/MUM/2025 | 201920 | [A] BHAVESH MULJI KATIRA
25 | ITA3390/MUM/2025 | 2020-21 | [A] NAHAR BUILDERS LIMITED
26 | CO224/MIM/2025 | 2017-18 | [A] BRANDSPARKS DIGITAL SERVICES LLP
27 | CO 225/MUM/2028 2018-19 | [A) BRANDSPARKS DIGITAL SERVICES LLP
28 | - co 226/MuM/2025 201920 | [A) BRANDSPARKS DIGITAL SERVICES LLP
29 | ITA4734/MUM/2025 | 201B-19 |[D] BRANDSPARKS DIGITAL SERVICES LLP
30 | ITA4735/MUM/2025 | 201920 | [D) BRANDSPARKS DIGITAL SERVICES LLP
31 | ITA4740/MUM/2025 | 2017-18 | [D] BRANDSPARKS DIGITAL SERVICES LLP
Reyisbar

0G-Feb-2025




L

INCOME TAX APPELLATE TRIBUNAL  MUMBAY BENCHES
CAUSE LIST OF C BENCH FOR 09-FEBRUARY-2026 (MONRAY)
BEFORE HON'BLE VIKRAM SINGH YAOAY, ACCOUNTANT MEMBER
AND HON'BLE SANDEEP SINGH KARHAIL, JUDICIAL MEMBER
IN COURT ROOM 5
sri Appaal Number Assmt Yaar_!— Aszesses Name Remarks
| 1 | ma7isumuwzoie | 200809 | [A] PRAVEEN KUMAR JAIN (RM)
¢ 2 ITA 7192/MUM/ 2018 2009-10 | [A] PRAVEEN KUMAR JAIN (RM) j
3 | mazisamumpote | 201011 | [A] PRAVEEN KUMAR JATN (RM) !
4 ITA 7194/MUM/2018 2011-12 [A] PRAVEEN KUMAR JAIN (RM)
§ | ITA7I95MUM/ZO1E | 201213 | [A] PRAVEEN KUMAR JAIN (RM)
& A 7196/MUM/201B 2013-14 {A] PRAVEEN KUMAR JAIN {RM)}
7 | A 7197/MUMs2018 2014-15 | [A] PRAVEEN KUMAR JAIN (RM)
8 | ITA4S77/MUM/2019 | 2008-09 |{A] PANKAZ JAIN (RM)
3 | ITA 4978/MUM/2019 2009-10 | {A] PANKAJ JAIN (RM)
10 | ITA 4979/MUM/2019 2012-13 | [A] PANKAJ JAIN (RM)
1t | mradesomumzors | 201415 [A) PANKAZ JAT (RM)
12 © TTA4981/MUW2019 |  2013-14 | [A] PANKAJ JAIN (RM)
Iﬂ ITA 2912/MUM/2025 2015-16 [AL SHR] PRAVEEN KUUMAR JAIN
14 | TTAG38/MUM/20J5 | 201819 | [A] INDIAN CLEARING CORPORATION LTD (E-FILE)
15 | ITA7768/MUM/2025 | 2013-14 | [A] PARUL NILESH MEHTA '
16 | 17A 7790/MUM/2025 202324 | [A] COUNCIL FOR FAIR BUSINESS PRACTICES (F-FILE)
17 | ITA7802/MUM/2025 ' 202021 | [D] PARESH MULAYAMCHAND PANDAY (E-FILF)
18 | ITA 7808/MUM/2025 301617 | [A] PREETHI HARESH HARWANI (E-FILE)
10 | ITA7818/MUM/202S | 2014-15 | [] CARBON CREATION EXPORTS PVT, LTD (E-FILE)
20 |IT(55)A 6106/MUM/20250 199697 | [A] PANKAI M PATEL LEGAL HEIR OF MOHANLAL M. PATEL (E-FILE)
21 | ITA3710/MUM/2025 2020r21 | [A} SIDDHANTHAM TOLLWAY PRVIATE LIMITED
22 | TTAS7T7YMUMI2025 | 2017-18 | [D] GHAMPIONX DAIICHI INDIA PRIVATE LIMITED (E-FILE)
23 | ITAGS48/MUM/2025 | 2014-15 | [A) PRAKASH DEVIDAS
24 | TTAGEINMUMZ0Z5 | 2017-18 | [A) PARADISE ASSOCIATES (F-FILE)
25 | MAGBI9/MUM/2025 | 2020-21 | [A] PINKY DILIP JAIN (E-FILE)
26 | ITA 7757/MUMj2025 |  2024-25 | [A] ASHJIT REALTIES PRIVATE LIMTIED
27 | ITA 77seMUMA2025 | 2022-23 | [A] VAISHNAV DEVELOPERS
28 | ITA7759/MUM/2025 | 202122 | [A] VAISHNAY DEVELDPERS
23 | ITA7760/MUM/2025 | 202223 [ {A] OM SHANTE HOUSE
30 | ITA 7761 MUM/2025 2073-29 | [A} OM SHANTT HOUSE :
31 | ITA 7762/MUM/2025 2024-25 | [A] OM SHANTI HOUSE
32 | ITA7763(MUM/2025 | 202425 | [A] AJMERA MANOR PRIVATE LIMITED
33 | ITA7766/MUM/2025 | 2014-15 | [A] POWERLOOM DEVELOPMENT & EXPORT PROMOTION COUNCIL
© 34 | IA7T767/MUM/2025 | 2015-16 (A} POWERLOOM DEVELOPMENT & EXPORT PROMOTION COUNCIL
Rcyi;tmr
06-Feb-2026




N ET ELLATE T E

" CAUSE LIST OF C BENCH FOR 10-FEBRUARY-2026 (TUESDAY)

BEFORE HON'BLE VIKRAM SINGH YADAV, ACCOUNTANT MEMBER
AND HON'BLE SANDEEP SINGH KARHAIL, JUDICIAL MEMBER

IN COURT ROOM 5

L

Appeal Number Assmt. Year Assessee Name

Remarks

ITA 1960/MUM/2023 1 2018-2019 | [D] PUSHPA CONSTRUCTION COMPANY

2 | ITA 806/MUM/2025 | 2014-15 | [A] POQJA VINOD WADHWANI

3 |ITA 2651/MUM/2025| 2015-16 | [A] PENTOKEY ORGANY ORGAN (INDIA) LIMITED

4 |TTA2737/MuM2025| 2021-22 | [A] MOHHAMMEDASIM SHABBIRAHMED KAMALKHAN

5 [ITA3028/MUM/2025{ 2015-16 |[D] CHETAN RASIKLAL SHAH (E-FILE)

6 |ITA3828/MUM/2025| 2014-15 | [A] PBA INFRASTRUCTURE LIMITED

7 | ITA3829MUM2025 | 2003-04 | [A] PBA INFRASTRUCTURE LIMITED

8 |ITA4065/MUM/2025| 200506 | [A] PBA INFRASTRUCTURE LIMITED

9 | ITA 4056/MUM/2025 ] 2013-14 [A] PBA INFRASTRUCTURE LIMITED

10 | ITA 4210/MUM/2025| 201415 | [A] PBA INFRASTRUCTURE LIMITED

11 | ITA 4211/MUM/2025 | 2013-14 | [A] PBA INFRASTRUCTURE LIMITED

12 | ITA 4212/MUM/2025 | 200304 | [A] PBA INFRASTRUCTURE LIMITED

13 | ITA 4268/MUM/2025 |  2005-06 | [A] PBA INFRASTRUCTURE LIMITED

14 | ITA 5225/MUM/2025 | 201B-19 | [A] IQVIA CONSULTING AND INFORMATION SERVICES INDIA PVT LTD
1s | h s226muMns | 202021 | ALIQYIA CONSULTING AND INFORPATION SERVICES INDIA PRIVATE
16 | TTA5230/MUM/2025 | 2017-18 | [A] CHAITANYA NARENDRA DESAT

17 | TTA 5258/MUM/2025 | 2011-12 | [A] ICICI SECURITIES LIMITED

18 | ITA 5262/MUM/2025 | 2023-24 | (D] ONSITE ELECTRO SERVICES PRIVATE LIMITED

19 | ITA5282/MUM/2026 | 201810 | IR 3C0 ONE DISEBUTLON SRRVICES LIMITED (EARLIER KHOWN AS TP
20 { ITA 5308/MUM/2025 |  2014-15 | [D] CASA BUILDERS PVT LTD (E-FILE)

21 | ITA 5893/MUM/2025 | 2012-13 L[T?)])Cfseﬁz?gs INDIA PVT. LTD.(SUCCESSOR TO FUN MULTIPLEX PVT. -
22

ITA 7479/MUMf2025 | 2019-20 | [A] PORTESCAP INDIA PRIVATE LIMITED {&-FILE)




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF C BENCH FOR 11-FEBRUARY-2026 (WEDNESDAY)

BEFORE HON'BLE VIKRAM SINGH YADAV, ACCOUNTANT MEMBER
AND HON'BLE SANDEEP SINGH KARHAIL, JUDICIAL MEMBER

IN COURT ROOM 5

5r1 | Appeal Number A:Z'::' Assessee Name Remarks
IT(SS)A - -
L | 2g18/Mum/2025 | 2016717 | [A] SERENE INFRATECH CO. (E-FILE(RECALLED MATTER))
7 IT(SS)A 3014-15 [A] SHIVSAL BUILDERS AND DEVELOPERS (E-FILE(RECALLED
2819/MUM/2025 MATTER)) :
3 IT{SS)A 2015-16 {A} SHIVSAI BUILDERS AND DEVELOPERS (E-FILE(RECALLED
2820/MUM/2025 MATTER)) ‘
4 IT{SS)A 2016-17 fA] SHIVSAI BUILDERS AND DEVELOPERS (E-FILE(RECALLED
2821/MUM/2025 MATTER))
ITA
5 5122/MUM/2025 2016-17 [{A] CHIRANJIV SINGH (E-FILE)
ITA :
7] 5855/MUM/2025 2017-18 |{A] PRITESH SURESH SHAM (E-FILE}
ITA
7 6576/MUM/2025 2018-19 | {A] CHERIE TANDON SALDAHNA
ITA
8 6710/MUM/2025 2017-18 |[D] OTTERS QLUB (E-FILE) |
ITA
9 2862/MUM/2025 2013-14 |{A] PAMPS DAIRY PRIVATE LIMITED (E-FILE)
ITA
10 7902/MUM/2025 2013-14 |[[A] PREMII BHURLAL GALA
ITA
11 7903/MUM/2025 2017-18 |[{A] PREMJI BHUIRLAL GALA
ITA :
12 7916/MUM/2025 2022*_23 [A] PUNE SHOLAPLIR ROAD DEVELOPMENT CQMPANY LIMITED
ITA ,
13 7922/MUM/2025 2012-13 |{A] CLOVER DEVELOPERS PVT LTD
ITA
14 7923/MUM/2025 - [A] CARTRADE fDlJNDATION
ITA
15 7924/MUM/2025 - [A] CARTRADE FOLUINDATION
16 ITA 2026-27 [A] OM SHREE MANSHAPOORNA KSHETRAPAL CHARITABLE
7660/MUM/2025 [TRUST MALAD (E-FILE)
nt Registrar]

__ 06-Feb-2026)




INCOME YAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF C BENCH FOR 12-FEBRUARY-2026 (THURSDAY)

'BEFORE HON'BLE VIKRAM SINGH YADAY, ACCOUNTANT MEMBER
AND HON'BLE SANDEEP SINGH KARHAIL, JUDICIAL MEMBER

IN COURT ROOM 5
SH | Appeal Number Assmt. Year | Assessec Name Remarks
1 | ITA7243/MUM/2019 | 2013-14 | [A] RISE WORLDWIDE LTD.
2 |TTA2598/MUM/2025| 2009-10 | [A] MUMBAI PORT AUTHORITY {E-FILE)
3 A 2604/MUM/2025 | 2012-13 | [A] MUMBAIL PORT AUTHORITY (E-FILE)
4 |TTA 2834/MUM/2025] 2009-10 |[D] MUMBAI PORT AUTHORITY (E-FILE)
5 | ITA 2835/MUM/2025 | 2012-13 [ [D] MUMBAI PORT AUTHORITY (E-FILE)
6 | ITA 4006/MUM/2025 | 2014-15 | {A] GHETAN MANEK
7 |[TTA4523/MUM/2025 { 2013-14 |[A) PLUS BKSP TOLL LTD
8 |ITA 4525/MUM/2025 | 2012-13 | [A] PLUS BKSP TOLL LTD
9 | ITA 5450/MUM/2025| 2015-16 | [A] CHAITANTA NANDUAL PAREKH (E-FILE)
10 | ITA 6690/MUM/2025 | 2017-18 [ [D] PRITHVI REALTORS AND HOTELS PRIVATE LIMITED (E-FILE)
H1 [TTA 6725/MUM/2025| 2012-13 | [A] AMS EXPORTS PRIVATE LIMITED
12 | ITA 7956/MUM/2025 | 2017-2018 | [A] PATNI AGENCY {E-FILE)
13 | I7A 7967/MUM/2025 | 2013 | [D] IDOL MULTITRADE PVT, LTD. (E-FILE)
14 | TTA 7968/MUM/2025| 2014 | [D] IDOL MULTITRADE PVT. LTD. (E-FILE)
15 | ITA 7993/MUM/2025 |  2009-1¢ | [D] IN COACH BUILDERS (E-FILE)
16 | ITA 7996/MUM/2025| 2016 | {D] PRABHAT TECHNOLOGIES INDIA LIMITED (E-FILE) ]
17 | ITA 4726/MUM/2025 | 2020-2021 | [A] CLASSIC ORNAMENTS PRIVATE LIMITED ‘
Redistran

O6-Fely-202




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

' .. 'CAUSE LIST OF D BENCH FOR 09-FERRUARY-2026 (MONDAY)
BEFORE HON'BLE SAKTIJIT DEY, VICE PRESIDENT

AND HON'BLE MAKARAND VASANT MAHADEQOKAR, ACCOUNTANT MEMBER

IN COURT ROOM 2

].LSrI Appeal Number A,?::‘:' Assessee Name Remarks
|1 3557 /M[‘TJ’;‘,‘ 024 | 200314 [A] DEEPAK MAHADEG BHOIR (RECALLED MATTER)
2 | 2250 /Mr‘r& j2024 | 201415 | [A] DEVEN PRAKASHCHAND JAIN (E-FILLING)
3| 044 [Mrlrﬁq /2025 | 202223 | [A) DARWIN PLATFORM INDUSTRIES LIMITED
+ | 545 /JTUQ /2025 | 202122 | [A] DARWIN PLATFORM INDUSTRIES LIMITED
5 | 6468 erLr’?q /2025 2017 | {A] RELIABLE REALTOUCH (E-FILE)
6 | 678 nﬂ& 2025 | 202223 | [A] DIN DAYAL JALAN TEXTILES PV LTD Jl
7 7585!MITU?‘V2025 2022-23 | [A] M/S. RALLiS INDIA LTD |
8 | —eqz !ﬂm /2025 | 201213 | [A] ROYAL FANTASY CONSTRUCTION PRIVATE LIMITED
9 | vz /J{J’?\q 025 | 2018 | [DIRAFEEQ PEERMOHIDEEN (.E—FILE)
10 | goas fgﬁ /2025 | 201415 | DI DIPAK KALYANI TANNA (E-FILE)
11 | CO 56/MUM/2026 | 2014-15 | [A] DIPAK KALYANII TANNA
12 | goss /JTU’;,I j2u2s | 201415 | (D] M/S. DOSHION WATER SOLUTIONS PVT. LTD (E-FILE;
114 Re;isu-ar
¥~ og-Fen-202




INCOME TAX APPELLATE TRIBUNAL, BENCHE

CAUSE LIST OF D BENCH FOR 10-FEBRUARY-2026 (TUESDAY)

BEFORE HON'BLE SAKTLJIT DEY, VICE PRESIDENT
AND HON'BLE MAKARAND VASANT MAHADEOKAR, ACCOUNTANT MEMBER

IN COURT ROOM 2

Assmt.

Srl | Appeal Number Year Assessee Name Remarks
3 | 5A 173/MUM/2025 | 2018-19 | [A] MANSUKHLAL MOHANLAL MEHTA HUF
ITA
2 | soqg/mMuM/zozs | 201819 | [AI MANSUKHLAL MOHANLAL MEHTA HUF
|3 37 2010-11 | [A] RAVISUM CREATIVE PROMOTIONS PVT. LTD (FORMERLY KNOWN
1616/MUM/2022 AS AGRO INVESTMENT PVT. LTD (RECALLED MATTER)
4 |ITA 578/MUM/2025| 2011-12 {[D] DILIP GOVIND RATHOD (E-FILING)
ITA
5 | sy07/mumpzazs | 202021 | [A] RAHUUL SHAH
ImA _
6 | gaag/mustyaozs | 292122 | (DI DBS BANK TNDIA UMITED (E-FILE)
ITA _
7 7714/MUM/2025 2010-11 | [A] R 1 CORPORATION (E-FILE)
ITA
8 | J715/Mumj2025 | 201112 | [A]R I CORPORATION (E FILE)
ITA
9| J7ymumpozs | 202324 | D] MONICA SANKET KHEMUKA (E-FILE)
ITA
10| pyae/mumyzozs | 2018-19 | [A]MKF INTERNATIONAL (E-FILE)
ITA
- H -
1| g73yMum2025 | 201314 | [ MITHLESH AMARNATH MAURYA (E-FILE)
ITA f .
12 geagmumyz02s © 2017-18 | [A] DEEPA RAMCHANDRA KHADE
i3 ITA . 2000-10 | [A] SH. RATNARAM KOHLARAM CHAUDARY (PROP. OF M/S. NETECH
' 8691/MUM/2025 METAL)
14 ITA " 9010-11 |[A] SH. RATNARAM KOHLARAM CHAUDARY (PROP. OF M/S. NUTECH
8692/MUM/2025 | METAL)
5| ITA | 2011-12 | VA1 SH. RATNARAM KOHLARAM CHAUDARY (PROP. OF M/S. NUTECH
8603/MUM/2025 METAL)

) 06 -Feb-2026]




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF D BENCH FOR 11-FEBRUARY-2026 (WEDNESDAY)

BEFORE HON'BLE SAKTIJIT DEY, VICE PRESIDENT
AND HON'BLE MAKARAND VASANT MAHADEQKAR, ACCOUNTANT MEMBER

IN COURT ROOM 2

Sri | Appeal Number A::'::‘ Assessee Name Remarks

1 | TA75yMUM2024 | 2014-15 [D] MAHAVEER SUKHANRAJ KAWAR (E-FILED)

2 | ITA 872/MLM/2024 2015-16 {A] MAHAVEERCHAND SUKANRAD KAWAR {E-FI.ED)

3 | ITA B73/MUM/2024 2014-15 | [A] MAHAYEERCHAND SUXANRAJ KAWAR (E-FILED)

4 |I7A 6385/MUM/2024] 201112 | [A] RAMESH S SHAH

5 |ITA 2799/MUM/2025| 2016-17 | [A] DILSHAD TRADING CO PRIVATE LIMITED

6 |ITA 2800/M_UW2025 2017-18 | [A] DILSHAD TRADING CO PRIVATE LIMITED

7 [TTA 2B01/MUM/2025| 2018-19 | [A] DILSHAD TRADING CQ. PRIVATE LIMITED

8 |ITA 2802/MUM/2025| 2014-i5 | JA] DILSHAD TRADING CO. PRIVATE LIMITED
i 9 |ITA 2803/MUM/2025) 2013-14 | [A] DILSHAD TRADING CO PRIVATE LIMITED

10 |ITA 2804/MUIM/2025] 2015-16 | [A] DILEHAD TRADING CO PRNAfE LIMITED
El ITA 3050/MUM/2025] 2013-14 | [D] DILSHAD TRADING COMPANY PRIVATE LIMITED (E-FILE
" 12 |ITA 3051/MUM/2025| 2014-15 | [ DILSHAD TRADING COMPANY PRIVATE LIMITED (E-FILE)

13 |TTA 3052/MUM/2025| 2016-17 | [D] DILSHAD TRADING GOMPANY PRIVATE LIMITED (E-FILE)
' 14 (ITA 3053/MUM/2025| 2017-18 | [D] DILSHAD TRADING COMPANY PRIVATE LIMITED (£-FILE)

15 |ITA 3654/MUM/2025| 2018-19 | [D] DILSHAD TRADING COMPANY PRIVATE LIMITED (E-FILE)

16 [ITA 3093/MUM/2025| 2015-16 | [D] DILSHAD TRADING COMPANY PRIVATE LIMITED (E-FILE)

17 |ITA 6620/MUM/2025) . 2014-15 | [D] REENA KISHOR LAHRANI (E-FILE)

13 [TTA 6621/MUM/2025) 2015-16 | [D] REENA KISHOR {AHRANI (E-FILE)

19 | CO 295/MUM/2025 2015-16 | [A] REENA KISHOR LAHRANI

20 | CO 296/MUM/2025 2014-15 | [A] REENA KISHOR LAHRANI

21 |ITA 6623/MUM/2025| 2014-15 | [D] MEHR LOKESH GURNANI (E-FILE)

22 | CO297/MUM2025 | 2014415 | [A] MEHR LOKESH GURNANI

23 |ITA 7733/MUM/2025( 2017-18 [A] DISHA JAYKISAN PARWANI (E-FILE)

24 |ITA 7734/MUM/2025| 2018-19 | [A] DISHA JAYKISAN PARWANI (E-FILE)

15 |ITA 7735/MUM/2025| 2019-20 | [A] DISHA JAYKISAN PARWANI (E-T1LE)

26 |ITA 7735/MUM/2025| 2023-24 | [D] DHIRA] OMPRAKASH AGRAWAL (E-FILE)

27 |TTA 7740/MUM/2025| 2018-19 | [A] RENE PHARMACEUTICALS PRIVATE LIMITED (E-FILE)

. ]
nt Registrar
06-Feb-2026




WWL;M
—
CAUSE LIST OF D BENCH FOR 12-FEBRUARY-2026 (THURSDAY)
BEFORE HON'BLE SAKTLIIT DEY, VICE PRESIDENT
AND HON'BLE MAKARAND VASANT MAHADEOKAR, ACCOUNTANT MEMBER
IN COURT ROOM 2

Sti | Appeal Number A?.:::_t' Assessee Name Remarks

1 6577 IMIE‘;‘,T /2025 | 201516 | [A] RAMESH PURSHOTTAM MOLY (STAY GRANTED)

2 | 5610 /Mrls?ﬁ /2025 | 201920 | [A] RELIANCE RETAIL LIMITED

3| wraa /hflsﬁ /2025 | 291920 | [D] RELIANCE RETAIL LIMITED (E-FILE)

4 5787 /;L‘;‘ﬁ 12025 201516 | [A] DURGA VIJAYKUMAR LAKHANI
L 5 | g /Mr& /2025 | 2016-17 | [A] DURGA VDAYKUMAR LAKHANT
' 6530 /;Er“,, 2025 | 201415 | (AT MILAN BIPIN MEHTA

7 | s mfg:d ja025 | 201011 | [A] RAFAT SAIYED ABDULLAH SHAIKH (E-FILE)

8 | 5769 /Mﬂrj‘:‘ (2025 | 201515 | [A] DARSHANA JATIN SHAn

I - /Mrg:d /2025 | 207223 | [A] MOBIL TRUST SERIES 27

10| 5es /Mr& /2025 | 2021-22 | [A] RASHMIKANT POPATLAL AMIN (E-FILE)
111 076 [Mr:-]?v‘[ (2025 | 292223 | [A] RASHMIKANT POPATLAL AMIN (E-FILE)

12| e ﬂﬁﬁ /2025 | 202324 | [A] RASHMIKANT POPATLAL AMIN (E-FILE)

13 ?776/?5{1?*1 12025 | 201617 | (A] MAYURESH PROTENZ PRIVATE LIMITED

ant Ré;istra
‘Q6-Feb-202




INCOME TAX APPELLATE TRIBUNAL, MUMBA] BENCHES

CAUSE LIST OF E BENCH FOR 09-FEBRUARY-2026 (MONDAY)

BEFORE HON'BLE AMIT SHUKLA, JUDICIAL MEMBER
AND HON'BLE GIRISH AGRAWAL, ACCOUNTANT MEMBER

IN COURT ROOM 3
i SH | Appeal Number A,:: '::‘ Assessee Name Remarks
BMA , _ '
1 28/MUM/2025 2019-20 | [A] YOURI HERMANS
ITA ’
2 1979/MUM/2023 2014-15 | [D] HANVANT SINGH JABBAR. SINGH RANAWAT {RM}
3 [ITA 168/AHD/2024f 2012-13 |[A] SAI NARAYAN INFRASTRUCTURE COMPANY (E-FILING)
ITA
] 4 2472/MUM/2024 2017-18 | [A] M/S TRIKESH TRADE LINK PVT, LTD.
ITA
5 6681/MUM/2025 2017-18 | [D] HELMET TRADERZ LIMITED {E-FILE)
6 |CO 335/MUM/2025 2017-18 |[A] HELMET TRADERZ LIMITED
ITA .
7. 6747/MUM/2025 2017-1.8 [A] HAREN PRAMODKUMAR PARIKH
ITA
8 6837/MUM/2025 2017-18 | [D] TATA INTERNATIONAL LIMITED (E-FILE)
g |CO 363/MUM/2025| 2017-18 ,[M TATA INTERNATIONAL LIMITED
ITA ,
10 7756/MUM/2025 2018-19 | [A] TML BENEFIT TRUST
ITA
11 7826/MUM/ 2025 2018-19 |[[A] TML BENEFIT TRUST
ITA . A
12 7799/MUM/2025 2017-18 | [D] TOSHVIN ANALYTICAL PRIVATE LIMITED (E-FILE)
13 | CO 16/MUM/2026 | 2017-18 |[A] TOSHVIN ANALYTICAL PRIVATE LIMITED
ITA . 2
14 7863/MUM/2025 2017 [D] K RAHEJA CORP PRIVATE LIMITED (E-FILE)
ITA :
15 7864/MUM/2025 2018 [D] K RAHEJA CORP PRIVATE LIMITED (E-FILE)
16 | CO 37/MUM/2026 ] 2017 | [A] K RAHEJA CORP PRIVATE LIMITED
ITA
17 7865/MUM/2025 2005-06 |{D] HITESH SHANTILAL MEHTA (E-FILE)
18 {CO 400/MUM/2025 2005-06 |{A] HITESH SHANTILAL MEHTA

Assistant Regié}ran
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INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF E BENCH FOR 10-FEBRUARY-2026 (TUESDAY)

BEFORE HON'BLE AMIT SHUKLA, JUDICIAL MEMBER
AND HON'BLE GIRISH AGRAWAL, ACCOUNTANT MEMBER

IN COURT ROOM 3

Srl | Appeal Number ‘Y‘ﬁ eas'"rt' Assessee Name Remarks
BMA _
1| sqmumzozs | 201617 |[A]VILAS WAMAN KATRE (E-FILE)
A ]
2 | susa/MuM/2024 | 201415 | 1A] KETAKI NAWAL AGARWAL (E-FILLING)
TTA AY 2011- ,
3 | s200/MUM/2024 1> |[A] EAGER CORPORATION (E-FILE)
TTA AY 2010-
4 | s221muM poa | 11 [A] EAGER CORPORATION (E-FILE)
ITA AY 2013-
0 i
5 | sa57/MUM/2024 14 |[A] EAGER CORPORATION (E-FILE)
ITA AY 2012-
6 | 5258/MUM/2024 {3 |IA] EAGER CORPORATION (E-FILE)
TTA i :
7 | ag50/MUM/2025 | 2012-2013 | [A] KAPADIA REALTORS PRIVATE LIMITED (E-FILE)
TA '
8 | 567/MUM/z025 | 2017-18 ) [D] EMPYREAN SPECIALITY SUGAR AND BIOMASS LIMITED
ITA
9 | s323/MuMj2025 | 2012713 | [A] EQUIFAX CREDIT INFORMATION SERVICES PVT LTD
A - _
10| 5324/MUM/2025 | 201112 | [A] EQUIFAX CREDIT INFORMATION SERVICES PVT LTD
TTA
11| 5516/MuM/2025 | 201213 [A] SUNIL EQUITRADE PRIVATE LIMITED (E-FILE)
ITA - .
12| oge/MuM/2025 | 202223 | [0 HORIZON PROJECTS PRIVATE LIMITED (E FILE)
ITA ,
13| Jog7/Mumy202s | 202324 | [D] HORTZON PROJECTS PRIVATE LIMITED (E-FILE)
TA '
14| Jrga/mumaozs | 202425 [D] HORIZON PROJECTS PRIVAFE LIMITED (E-FILE)
5 TTA 2021-72 | A1 HORIZON PROJECTS PRIVATE LIMITED (NOW MERGED WITH
7876/MUM/2025 EVIE REALTY PRIVATE LIMITED) (E-FILE)
6 ITA 5022.73 | [A] HORIZON PROJECTS PRIVATE LIMITED (NOW MERGED WITH
7877/MUM/2025 EVIE REALTY PRIVATE LIMITED) (E-FILE)
17 ITA | 549994 |[A]HORIZON PROJECTS PRIVATE LIMITED (NOW MERGED WITH
7878/MUM/2025 EVIE REALTY PRIVATE LIMITED) (E-FILE)
8 ITA 2024-25 | [A] HORIZON PROJECTS PRIVATE LIMITED (NOW MERGED WITH
7879/MUM/2025 EVIE REALTY PRIVATE LIMITED) (E-FILE)
ITA
19 | Jggo/muM/202s | 201314 | [A] KAMALAPAT RATANCHAND CHOPRA (E-FILE)

Aaw
/3Nt Registrar
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INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF E BENCH FOR 11-FEBRUARY-2026 (WEDNESDAY)

BEFORE HON'BLE AMIT SHUKLA, JUDICIAL MEMBER
AND HON'BLE GIRISH AGRAWAL, ACCOUNTANT MEMBER

IN COURT ROOM 3

Azsmt.

Srl | Appeal Number Year Assessec Name Remarks
1 |TTA 1073/MUM/2023| 2018-19 | [A] ESSZEE MANUFATURING PVT LTD.
2 |TTA 2986/MUM/20251 2014-15 (O] KAJOL LEASING AND FINANCE PRIVATE LIMITED (E-FILE)
3 (ITA 5348/MUM/2025! 2017-18 |[D] HARESH OVERSEAS PRIVATE LIMITED (E-FILE)
4 | CO45MUM/2026 | 2017-18 |[A] HARESH OVERSEAS PRIVATE LIMITED
5 |ITA 5596/MUM/2025| 2019-20 | [A] KIRAN ATMARAM SINGHANIA
6 |ITA5597/MUM/2025| 2020-21 |[A] KIRAM ATMARAM SINGHANIA |
7 |ITA 5625/MUM/2025] 2015-16 | [A] SANIU SADASIVAN UNNITHAN (E-FILE) '
8 (ITA 6117/MUM/2025( 2019-2¢ |[D] TIKTOK ENTERPRISES (E-FILE)
9 |ITA 611B/MUM/2025] 2020-21 | [D] TIKTOK ENTERPRISES (E-FILE)
10 }TTA 6196/MUM/2025] 2021-22 |[P] TIKTOK ENTERPRISES ((E-FILE))
11 |TTA 6197/MUM/2025) 2022-23 | [D] TIKTOK ENTERPRISES (E-FILE)
12 | GO 366/MUM/2025 { 2019-20 |[A] TIKTOK ENTERPRISES {E-FILE)
13 | CO 367/MUM/2025 | 2020-21 {[A] TIKTOK ENTERPRISES (E-FILE)
14 | CO 368/MUM/2025 2021-22 | [A] TIKTOK ENTERPRISES {{E-FILE})
15 | €O 369/MUM/2025 2022-23 | [A] TIKTOK ENTERPRISES (E-FILE) .
16 {ITA 7907/MUM/2025| 2012-13 | [A] HEMANT DAHYALAL BHATT
17 |TTA 7908/MUM/2025{ 2013-14 |[A] HEMANT DAHYALAL BHATT
18 {ITA 7909/MUM/2025| 2014-15 | [A] HEMANT DAHYALAL BHATT
19 |1TA 7910/MUM/2025| 2015-16 |[A] HEMANT DAHYALAL BHATT
20 |TTA 7911/MUM/2025{ 2016-17 |[A] HEMANT DAHYALAL BHATT
21 {TTA 7912/MUM/2025{ 2017-18 |[A] HEMANT DAHYALAL BHATT
22 {TTA 7913/MUM/2025| 2018-19 |[A] HEMANT DAHYALAL BHATT
23 |17A 7934/MUM2025] 20161/ | [A] KISHOR CHANGYA PATIL (E-TILE)
24 |TTA 7935/MUM/2025| 2016-17 | [A] KISHOR CHANGYA PATIL (E-FILE)
25 |ITA 7036/MUM/2025| 2016-17 |[A] KISHOR CHANGYA PATIL (E-FILE)
26 |ITA 7038/MUM/2025| 2019-20 |[A] KISHOR CHANGYA PATIL (E-FILE)

A.@::;!/eg;trar
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INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF E BENCH FOR 12-FEBRUARY-2026 (THURSDAY)

BEFORE HON'BLE AMIT SHUKLA, JUDICIAL MEMBER

AND HON'BLE GIRISH AGRAWAL, ACCOUNTANT MEMBER

IN COURT ROOM 3

Srl | Appeal Number A?e::_t' Assessee Name Rmarks
1] 4714 ﬂ,ﬂj‘;‘ﬂ 12025 | 201314 | [A] HINDESA YARNS PVT LTD

2 | cons /ﬂ:d /2025 | 201011 | [D] ENSO PRIVATE LIMITED (£-FILE)

3 | o8 /D:B;‘d 12025 | 201112 | (D] ENSO PRIVATE LIMITED (E-FILE)

4 | co00 /NI‘E‘?VI /205 | 2012-13 | [D] ENSO PRIVATE LIMITED (E-FILE)

5 | 5905 /fglﬁ /2025 | 201314 | [D] ENSO PRIVATE LIMITED (E-FILE)

6 | coa /MIL?,, j202s | 201415 | [D] ENSO PRIVATE LIMITED (E-FILE)

7 | 5003 nﬂj’?ﬂ 2025 | 201616 | [D] ENSO PRIVATE LIMITED (E-FILE)

8 | cogs /M”U’?VI 2025 | 2017-18 | [D] ENSO PRIVATE LIMITED (E-FILE)

9 5994[;{,?4 2025 | 201617 | [D] ENSO PRIVAE LIMITED (E-FILE)

101 619 153:4 /2025 | 200910 | [A] ENSO PRIVATE LIMITED (E-FILE)

11| Jo/MuNy2c2s | 2026 - 27 | TA] HP PATHSHALA FOUNDATION (E-FILE)

12| 5041 m‘& 12025 | 2026 - 27 | [A] HP PATHSHALA FOUNDATION (E-FILE)

13 | Jaaz/mmy2025 | 201819 |[A] ECO RECYCLING LIMITED (E-FILE)

14| J0c0/mumyzoas | 201415 | IA] HUHTAMAKT INDIA LIMITED (E-FILE)

15| 2o /Mf,?d 12025 | 200910 | [A] KARAMTARA ENGINEERING LIMITED (E-FILE)

16 2074 },NIILT,‘,‘“ 12025 | 2012:13 | [D] KARAMYARA ENGINEERING PRIVATE LIMITED (E-FILF)
171 o /:\«11{1?4 12025 | 201516 | [D] KARAMTARA ENGINEERING PRIVATE LIMITED (E-FILE)
18| 576 /JLAM 12025 | 201617 | [D} KARAMTARA ENGINEERING PRIVATE LIMITED (E-FILE)

b
A%sﬂag
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PEL

X2

CAUSE

LIST OF E RENCH FOR 09-FEBRUARY-2026 (MONDAY)

BEFORE HON'BLE ANIKESH BANERJEE, JUDICIAL MEMBER

3

AND HON'BLE GIRISH AGRAWAL, ACCOUNTANT MEMRER
. IN COURT ROOM 11
AT 2.30 PM
s | AppesiNumber | Asewt. Year Assessee Name Remarks
1 SA 25/MUM/2025 «2016=17 {A] YODAFONE 1DEA LIMITED
7. | sAz6/MumM0z5 2017-18 | [A] VODAFONE IDEA LIMITED
3 | ITA1029/MUM2025 | 201617  |[A] VODAFONE IDEA LIMITED (E-FILING)
4 ITA 1030/MUM 2025 2017-18 [th VOUAFONE IDEA LIMITED (E-FILING)
s | I7A3030/MUM2025 2016 | DJ YODAFONE IDEA LIMITED (E-FILE)
6 | ITABOBYMUM/2025 2001 | (D] VODAFONE IDEA LIMITED
7 | TTA 4164/MUM/2025 2018-19 | [D] VIDHI ENTERPRISES (E-FILE)
8 | IABSSI/MUM/2025 | 2017-18 | [A] UNMESH RAVINDRANATH FADNIS (E-FILE)
9 | ITAG625/MUM/2025 2017-2018 | [A] UNITED JAIN STUDENTS HOME (E-FILE) -
10 ! ITA 6625/MUM/2025 2017-18 {A] JAIDEY YINGD KUMAR GUPTA (E-FILE)
11 | ITAG6IS/MUMZ025 | 201820 | [A] JODIYA WATER BDESALINATION LIMITED i
12 | ITA 5641/MUM/2025 201970 | [A] IABRA RAM PUROHIT :
13 | ITAB642fMUM/2025 2020-21 [ {A] JABRA RAM PURCHIT 7
14 | TA6G66EMUM2025 | 201546 | [A]VINOD SHYAMSUNDER PASARI (E-FILE) :
15 | ITAG7IG/MUM/2025 | 201920 | [A] JINAL AKSHAY JAIN (E-FILE)
16 | ITAG737/MUM/Z025 |  2020-21 | [A] JINAL AKSHAY JAIN (E-FILE)
17 | WAB0B7/MUM/2025 | ' 201516 | [D] VINOD SHYAMSUNDAR PASARI (E-FILE) i
18 | ITAB0S2/MUM/2025 202324 Lr%] (TEH‘I:EI Eg)cnson CO OP CREDIT SOCIETY OF THE EMPLOYEE OF WESTERN RAILWAY !
19 | ITA B115/MUM/2025 2016-17 | [A] VANITA SAMA? (E-FILE)
20 ITA B125/MUM/2025 2623-14 EA] YIKAS VAISHNAY HUF (E-FILE) !
Fal ITA 81B5/MIM/2025 2017-18 iA] UMMESALMA HUZEFA GHADIALT (£-FILE) ]
22 | ITA B186/MUM/2025 201819 | [A] UMMESALMA HUZEFA GHADIALL (E-FILE)
23 | ITA 8187/MUM/2075 201920 | [A] UMMESALMA HUZEFA GHADIALT (E-FILE) .
4 ITA 8191/MUM/2025 2017-18 {A] JUARARAM CHOGAIL PURQHIT (E-FILE} :
25| TTABIONMUW2025 | 201819 | [A] JUARARAM CHOGATL PURCHIT (E-FILE) 1
26 | ITA B193/MUM/2025 201920 | [A] JUARARAM CHOGATL PURGHIT (E-FILE)
7 ITA 4716/MUM/2025 2017-18 [D1UPL LIMITE_D {E-FILE}
. 28 CO 78/MUM/2025 2020-21 {A] UPL LIMITED
) CO 79/MUM/2025 2016-17 [:;‘\] UPL LIMITED
30 | ITA 1248/MUM/2025 2016 [D] UPL LIMITED {E-FILE)
31 | DAl288MuM/2025 | 20222 | (D] UPL LIMITED (E-FILE)
32 | I7A 1452/MUM/2025 2020 | {A] UPL LIMITED (E-FILE)
ITA 1841/MUM/2022 2016-17 [A UPL LIMITED

L
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CAUSE LIST OF F BENCH FOR 10-FEBRUARY-2026 (TUESDAY)

BEFORFE HON'BLE ANIKESH BANERJEE, JUDICIAL MEMBER
AND HON'BLE GIRISH AGRAWAL, ACCOUNTANT MEMBER

IN COURT ROOM 11

‘ AT 2.30 PM
Srl | Appeal Number |[Assmt. Year Assessee Name Remarks
1 | ITA 109/MUM/2024 | 2021-22 | [A} SHRI VIKAS BAHL

[A] JAI HIND CQ OPERATIVE HOUSING SOCIETY LIMITED (E-FILE)

2 | ITA 1180/MUM/2025 | 2004-2005

3 [ 178 1796/MUM/2025 | 2017-18 | [D] M/S. VENUS INTERNATIONAL (E-FILE)

4 | TTA 4702/MUM/2025 | 2019-20 | [A] MENUL PRAVINCHANDRA SHETH _

5 | ITA 5680/MUM/2025 | 2013-14 | [A] JASRAJ JAIN (E-FILE) |

6 | ITA 5766/MUM/2025 | 2010-11 | [A] FARHAT SUHAIL SAYEQ MANSOORI (E-FILE) 1

7 | 1ma 6746/mum2025 | 201516 EZ] M/S. UNITEO BULDERS -

8 | ITAB751/MUM/2025 | 2019-20 | A] VESAVA KOLI SAMAT SHIKSHAN SANSTHA |'

s | TTA 6753 MUM2025 | 201314 &J}A vmmﬁ\; zgma(g{ SAHAJAN THROUGH SON AND LEGAL HEIR SUBODH ;

10 | TTA 6754/MUM/2025 |  2016-17 \}ﬁl wmr;,\(?:i EF;AHA]AN THROUGH SON AND LEGAL HEIR SUBOOH !

11| A crssmuwanes | zo17as | ALVOAY mzﬁgngwwrnmn THROUGH SON & LEGAL HEIR SUBODH

12 | ITA 6769/MUM/2025 | 2017-18 &Lﬂﬁﬁ;ﬁg ERLAL PATEL (REPRESNTED BY LATE NATVERLAL |

13 | ITA 6779/MUM/2025 | 201213 { [A] VIOLET ARCH SECURITIES PVT LTD !

14 | TTA 6781/MUM/2025 | 2016-17 | [A] JAISHRI SHIVATT WAGHRALKAR

15 | ITA 6824/MUM/2025 | 2021-22 | (D] V R CONSTRUCTORS PRIVATE LIMITED (E-FILE)

16 | ITA 6825/MUM/2025 | '2022-23 | [D] V R CONSTRUCTORS PRIVATE LIMITED (E-FILE) |

17 | ITA 8214/MUM/2025 | 2015-16 | [A] VENKATESH RAJGOPAL IVER (E-FILE) |
| 18 | mas21smumz025 | 201516 | [A] vENKATESH RAIGOPAL IVER (E-FILE)

10 | rrA 8242/MUM2025 | 201617 | (O] JINDATH BABULAL JAIN (E-FILE) j

20 | ITA 825/MUM/2025 | 2020-21 | [D] VARUN JAISINGH ASHER (E-FILE) '

21 | 17A 8265/MUMy2025 | 201516 | fA] JASMINE JOSEPH MELVIN (E-FILE)

22 | ITA 8303MUM/2025 | 201617 | TAJ JANMABHOOMI PATRO RAHAT NIGHI

A
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CAUSE LIST OF F BENCH FOR 11-FEBRUARY-2026 (WEDNESDAY)

BEFORE

HON’'BLE ANIKESH BANERJEE, JUDICIAL MEMBER

AND HON'BLE GIRISH AGRAWAL, ACCOUNTANT MEMBER

¥

IN COURT ROOM 11

AT 2.30 PM

Sri| Appeal Number |Assmt. Year Assessee Name Remarks

1 | 17A 6888/MUM/2024 | 201415 | [A] SPAN REALTORS (E-FILING) -

2 '| A 68B89/MUM/2024 |  2015-16 [ [A] SPAN REALTORS (E-FILING)

3 | ITA 6890/MUM/2024 2012-13 {A] SPAN REALTOP.S {E-FILING)

4 | ITA 6891/MUM/2024 2021-22 | [A] SPAN REALTORS (Ef_FII_!NG}

5 | [TA 6892/MUM/2024 2018-19 [A] SPAN REALTORS (E-FILING)

6 | ITA 6893/MUM/2024 | 2020-21 [ [A] SPAN REALTORS (E-FILING)

7 | [TA 6894/MUM/2024 | 2016-17 | [A] SPAN REALTORS (E-FILING)

8 | ITA 6895/MUM/2024 | 2018-20 | [A] SPAN REALTORS (E-FILING)

9 | r7A 6896/MUM/2024 | 2013-14 | [A] SPAN REALTORS (E-FILING)

10 | A 6897/MUM/2024 | 2012-13 | [A] SPAN DEVELOPERS (E-FILING)

11 | ITA 6898/MUM/2024 | 2013-14 | [A] SPAN DEVELOPERS (E-FILING)

12 | ITA 6899/MUM/ 2024 2014-15 iA] SPAN DEVELOPERS (E-FILING)

13 | ITA 6300/MUM/2024 | 2017-18 | [A] SPAN DEVELOPERS (E-FILING)

14 | ITA 6901/MUM/2024 | 2015-16 | {A] SPAN DEVELOPERS (E-FILING)

15 | ITA 6902/MUM/2024 | 2016-17 | [A] SPAN DEVELOPERS (E-FILING)

16 . ITA 6903/MUM/2024 2012-13 | [A] SPAN CONSTRUCTION {E-FILING) :
17 | ITA 6904/MUM/2024 | 2013-2014 | [A] SPAN CONSTRUCTION (E-FILING) i
18 [ ITA 691 1{MUM)‘2024 2018-19 | [A] SHREENATH éONST_RUCI'ION (E-FILING) l
19 | ITA 6912/MUM/2024 | 2020-21 | [A] SHREENATH CONSTRUCTION (E-FILING)

20 | ITA 6919/MUM/2024 2019-20 -[-A] SHREENATH CONSTRUCTION (E-FILINGS :
21 | ITA 6931/MUM2024 | 2015-16 | [A] SHREENATH CONSTRUCTION (E-FILING) !
22 | TA693/MUM/2024 | 2017-18 | [A) SHREENATH CONSTRUCTION (E-FILING)

23 ITA §933/MUM/2024 2016-17 | [A] SHREENATH CONSTRUCTION {E-FILING)

24 | TTA 6963/MUM/2024 | 201520 | [A) SPAN DEVELOPERS (E-FILING) :
25 i ITA 6964/MUM/2024 | 2020-21 | [A] SPAN DEVELOFERS (E-FILING) :
26 1 ITA 4908/MUM/ 2025 2012-18 EA] SUVIDHA ENTERPRISES (E-FILE)

27 | ITA 5544/MUM/2025 | 2020-21 | [A] MARINDRA AND MAHINDRA FINANCIAL SERVICES LIMITED

28 | ITA 6119/MUM/2025 | 2020-21 | [D] MAHINDRA AND MAHINDRA FINANCIAL SERVICES LIMITED (E-FILE)

29 | ITA 4205/MUM/2025 201415 [A] JAYSHREE HARESH SHAH ({E-FILE)

nt Registra




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF E BENCH FOR 12-FEBRUARY-2026 (THURSDAY)

BEFORE HON'BLE ANIKESH BANERJEE, JUDICIAL MEMBER
AND HON'BLE GIRISH AGRAWAL, ACCOUNTANT MEMBER

IN COURT ROOM 11

AT 2,30 PM

5t | Appeal Number |Assmt. Year| , Assessee Name Remarks

1 ITA 398/MUM/ 20249 2017-18 [A] VAIBHAY PANKAJ SHAH (RM)

2 | MAZ238/PUN/2024 | 2015 | D] JITENDRA NIRANJAN KEWALRAMANI

3 | ITA 116/MUM/2025 | 2018-19 |1D) SHREE SWAMI SAMARTH SOLAR PARK PRIVATE LIMITED (E-FILING)

4 | ITA 4093/MUM/2025 | 2015-2016 | [A] JAMES TVAN DANTIS (E-FILE)

5 | ITA 4923/MUM/2025 | 201112 | [A] SANOBAR INFRASTRUCTURE PRIVATE LIMITED

6 | ITA 5570/MUM/2025 | 2015-20 | [A] VIMALA JITENDRA JAIN

7 | ITA 5571/MUM/2025 2020-21 [A] VIMALA IITENDRA JAIN

s 11 6768!MUM[=2025 2615 [T L‘Q_AﬁNOSﬁ;]_N PRIVATE LIMITED (SUCCESSOR TO ASHTAVINAYAKA

9 | ITA 6777/MUM/2025 | 2012-13 | [A] MAHESH VISHINDAS CHANDWANL

10 | ITA 6618/MUM/2025 | 2010-11 | [A] MAYUR PRAFUL BAXT {E-FILE)

11 | ITA 6820/MUM/2025 | 202122 { [A] MIVS FASHIONS PRIVATE LIMITED (E-FILE)

12 | ITA 6631/MUM/2025 | 201617 | 1A} VARSHA DILIP DHRUV (E-FILE) !
13 | TTA 6832/MUM/2025 | 2016-17 | [A] VARSHA DILIP DHRUY (E-FILE) |
14 | ITA 6833/MUM/2025 | 2016-17 | [A] VARSHA DILIP DHRUV (E-FILE)

15 | ITA 6834/MUM/2025 | 2016-19 | [A] VARSHA DILIP DHRUV (E-FILE)

16 | ITA 6835/MUM/2025 | 2016-19 | [A) VARSHA DILIP DHRUV (E-FILE)

Cd
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INCOME TAX APPELLATE TRIBUNAL, MUMBAT BENCHES

CAUSE LIST OF G BENCH FOR 09-FEBRUARY-2026 (MONDAY)

BEFORE HON'BLE JUSTICE (RETD.) C V BHADANG, PRESIDENT

AND HON'BLE ARUN KHODPIA, ACCOUNTANT MEMBER

IN COURT ROOM 1

Appeal Number

Assmt.
Year

Assessec Name

Remarks

ITA
3268/MUM/2025

2009-10

[A] SHAIL INTERNATIONAL ({SMC))

ITA
4428/MUM/2025

2011-12

[A] SHAIL INTERNATIONAL

I7A
6290/MUM/2025

2011-12

[A] GOLDMOHUR DESIGN AND APPAREL PARK LIMITED

ITA
6590/MUM/2025

2022-23

[D] SAMAGRA WEALTHMAX PRIVATE LIMITED (E-FILE)

[TA
6657/MLIM/2025

2017-18

{A] SHARDA MARKETING (E-FILE)

"ITA
6660/MUM/2025

2019-20

[D] SKYSTAR BUILDCON PRIVATE LIMITED (E-FILE)

ITA
6679/MUM/2025

2018-19

[D] SKYSTAR BUILDCON PRIVATE LIMITED (E-FILE)

I7A
6752/MUM/2025

2020-21

[A] SAMEER RAMDAS PINGALE (E-FILE)

ITA
7204/MUM/2025

2010-11

[A] S J DIAMONDS

10

A
7236/MUM/2025

2016-17

[A] SCHEME 2 OF ARCIL CPS 002 I TRUST

11

A
7556/MUM/2025

2018-19

[A] SURAT GOODS TRANSPORT PVT LTD (E-FILE)

12

ITA
7560/MUM/2025

2013-14

[D] SUNIL GIRIDHAR RAHEJA HUF (E-FILE)

113

ITA
7566/MUM/2025

N.A

[A] GODAVARI AND LAXMI VAID FOUNDATION

14

ITA:
7578f{MUM/2025

2017-18

(D] SIDDHESH CAPITAL MARKET SERVICES PRIVATE LIMITED
{E-FILE)

15

QO 18/MUM/2026

2017-18

[A] SIDOHESH CAPITAL MARKET SERVICES PRIVATE LIMITED (E-
FILE) .

16

. TTA

2018-19

(D} STARLIGHT SYSTEMS(I) LLP (E-FILE)

17

7585/MUM/2025
ImA
7586/MUM/2025

2022-23

[D] STARLIGHT SYSTEMS(I) LLP (E-FILE)

-

18

TTA
177/MUM/2026

2026-27

[A] GOVARDHAN ECO VILLAGE TRUST (E-FILE)

15

~ITA
178/MUM/2026

2026-27

[A] GOVARDHAN ECO VILLAGE TRUST (E-FILE)




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF G BENCH FOR 10-FEBRUARY-2026 (TUESDAY)

BEFORE HON'BLE JUSTICE (RETD.) C V BHADANG, PRESIDENT
AND HON'BLE ARUN KHODPIA, ACCOUNTANT MEMBER

IN COURTROOM 1

Assmt.

Remarks

Sl | Appeal Number Year Assessee Name

P /2025 | 201314 | [D] GREENSCAPE DEVELOPERS PRIVATE LIMITED (E-FILE)
2 | seos ]nﬂ;ﬂ /2025 | 2020-21 | [D] GREENSCAPE DEVELOPERS PRIVATE LIMITED (E-FILE)
3 | e730 !MIB’;' /2025 | 2015-20 [D] GREENSCAPE DEVELOPERS PRIVATE LIMITED (E-FILE)
4 { o ;:1{1?4 /2025 | 201819 | [D] GREENSCAPF DEVELOPERS PRIVATE LIMITED (EFILE)
5 5760),;-3:4,2025 2017-18 |{A] SANTOSH THANMAL MUTHA (E-FILE)

6 | ocea /rﬂ;?« 12025 | 202223 | D] M/S. SINGA INFRASTRUCTURE (E-FILE)

7 | 789 /JE?;‘ 12025 | 201415 | [A] GAMNARAM OKHATL PRAJPATI

8 | 176 ;Jfﬁ& /2025 | 2016-17 | [A] GOREGAON SPORTS CLUB (E-FILE)

g 7445/,3‘& 12025 | 201516 | [A] GOREGAON SPORTS CLUB (E-FILE)

TTA AY 2025-26 '
10| Joc3/MuMs2025 | TOAY (AT SIDH PANT GAN SEVA ASHRAM (E-FILE)
_ | 2029-30

1] e erg:‘d /2025 ?'gggézgom [A] SIDDH PANT GAN SEVA ASHRAM (E-FILE)

12 7599/;3’:4/2025 2018-2019 | [A] ZAID MOHAMMED ANWAR RANGWALA (E-FILE)

13 7600/&6’;!2025 2019-2020 | [A] ZAID MOHAMMED ANWAR RANGWALA (E-FILE)

14 7613!Mr5‘°‘wms 2015-16 | [A] WINPRO INDUSTRIES LIMITED (E-FILE)

15| 2614 Ih{m /2025 | 20132014 [A] S K TRADING COMPANY (E-FILE)

16 7615”:&{2025 2014-2015 | [A] § K TRADING COMPANY (E-FILE)

17 7616/’3&?1/2025 2015-2016 | [A] S K TRADING COMPANY (E-FILF)

18 | e /NIIE:; /2025 | 201819 | [A] SIROYA FM CONSTRUCTIONS PRIVATE LIMITED

L2_06-Feb-2026]




ET P T - MUMBAI BENCHES
CAUSE LIST OF G BENCH FOR 11-FEBRUARY-2026 (WEDNESDAY)
BEFORE HON'BLE JUSTICE (RETD.) C V BHADANG, PRESIDENT
AND HON'BLE ARUN KHODPIA, ACCOUNTANT MEMBER
IN COURT ROOM 1
srl | Appeal Number A.ﬁi:'rt' Assessee Name Remarks
ITA
1 | sosa/mupy2024 | 2010-11 | [D] SAP PROPERTIES PVT LTD (E-FILE)
TTA
2 | 3902/MUMy2025 | 2018-19 | [D] SOHUM WELLNESS LIMITED (E-FILE)
3 | gsr0/MuMy2025 | 201617 | [AT SHIVKRIPA MERCANTILE PRIVATE LIMITED
4 ITA 2023-24 | [A] SATYARAJ CO-OPERATIVE CREDIT SOCIETY LIMITED {E-
6539/MUM/2025 FLE} :
" ITA ,
5 | gssmumya0zs | 2018 | [} SPR ASSOGIATES (E-FILE)
6 |CO53/MUM/2026| 2018 | [A] SPR ASSOCIATES
A
7 | es72/MuMy2025 | 201516 | [A]M/S. GOENKA JEWELLERS
A
8 | 7s5o/MuM/2025 | 2013 | (D] GHANSHYAM BHAGIRATH MUTHA (E-FILE)
ITA
9 | JsstMum/2025 | 2017-18 | [D] GHANSHYAM BHAGIRATH MUTHA (E-FILE)
10 |CO 351/MUM/2025 2013-14 | [A] GHANSHYAM BHAGIRATH MUTHA
11 |CO 392/MUM/2025) 2017-18 | [A] GHANSHYAM BHAGIRATH MUTHA |
A
1121 755a/mumyagos | 202172022 | [A] ZAID MOHAMMED ANWAR RANGWALA (E-FILE)
A
13} Je1a/Mumy2025 | 201819 |[A] SUPREME ALLIED SERVICES PRIVATE LIMITED (E-FILE)
A
14| Je3Mumy202s | 202324 | [D] SKYSTAR LOGISTICS PRIVATE LIMITED (EFILE)
" TTA NA | [A]SHETH RANCHHODDAS CHATURBHUJ CUTCHI LOHANA
7669/MUM/2025 A IBALASHRAM
A
(16 J664/MUM/2025 | 202526 | [A] GRACE FOUNDATION
A ] .
17| 6g5muny0zs | 202526 |[A] GRACE FOUNDATION
18 ITA 501415 | [A] SPICE OF LIFE HOTELS AND ESTATES PRIVATE LIMITED (E-
7703/MUM/2025 FILE)
1o A 201415 | [A] SPICE OF LIFE HOTELS AND ESTATES PRIVATE LIMITED (E-
7704/MUN/2025 FILE)




INCOME TAX APPELLATE TRIBUNAL, MUMBAT BENCHES

CAUSE LIST OF G BENCH FOR 12-FEBRUARY-2026 (THURSDAY)
- BEFORE HON'BLE JUSTICE (RETD.) C V BHADANG, PRESIDENT

AND HON'BLE ARUN KHODPIA, ACCOUNTANT MEMBER

IN COURT ROOM 1

Sri | Appeal ﬂmnber A';:r::' Assessee Name Remarks
1 30?2/,,,%' /2004 | 201112 | [A] SHEELA NARESH LODHA (E-FLED)

2 | o0 MII; /2625 | 2015-16 | [A] GAUTAMKUMAR NORATMAL JAIN KUMAT

3 | s168 /Mr{:,l 12025 | 201718 | [D] WILLISH MUKESH MARU (E-FILE)

4 | 6208 /MIB:G 12025 | 2017-18 | [D] GENEXT HARDWARE AND PARKS PRIVATE LIMITED (E-FILE)
5 | 6263 IMIEAM 12025 | 201516 |[A] GIRISH CHMANLAL SANGANL

6 | 666 /Mrm‘ /2025 | 2018-19 | [A] GIRISH CHMANLAL SANGAN

7| ecat /Mlm;vzow 2012-13 | [A] GAURISHANKAR TUGANRAM PODDAR

8 | Jesamupyzazs | 201819 | [A] SUDHANSHU INFRASTRUCTURES PRIVATE LIMITED (E-FILE)
9 7707[';& /2025 T2018-19 {D] WHEELABRATOR ALLOY CASTINGS LIMITED (E-FILE)

10 7708/;[15’:4 12025 | 201920 | (D) WHEELABRATOR ALLOY CASTINGS LIMITED (E-FILE)

1] o /MTB:I 12025 | 202021 | [D] WHEELABRATOR ALLOY CASTINGS LIMITED (E-FILE)

12| 0 ”}m o025 | 202122 0] WHEELABRATOR ALLOY CASTINGS LIMITED (€-FILE)

13] 0, ;nﬂ;?a 12025 | 2022°23 | [D] WHEELABRATOR ALLOY CASTINGS LIMITED (E-FILE)

14 771i/ Mrm /2025 | 202323 | [D] WHEELABRATOR ALLOY CASTINGS LIMITED (E-FILE)

15| 1 /MI'-I]-JAM /2025 | 202425 | [D] WHEELABRATOR ALLOY CASTINGS LIMITED (E-FILE)

116 00 /ﬂw /2025 | 202324 | [D] SURAJ OMPRAKASH AGRAWAL (E-FILE)

%as—reb-;'ozg




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF H BENCH FOR 09-FEBRUARY-2026 (MONDAY)

BEFORE HON'BLE VIKRAM SINGH YADAV, ACCOUNTANT MEMBER
AND HON'BLE SANDEEP SINGH KARHAIL, JUDICIAL MEMBER

IN COURT ROOM 5

Sri | Appeal Number A::‘"rt' Assessee Name Remarks
1 | 5oz7 IFI'B:I 12016 | 2011+12 | [A}ICICI BANK LTD

2 ?292/1«}!5?1 o016 | 201112 | [D] ICICT BANK LTD

3 538Qd6?4 P i DESE ‘ [A] ICICI BANK LTD

4| ssrzmumya01y | 201213 | [0) 1CICT BANK LTD

51 1eo1 /NI“TJ‘?,‘ /010 | 201314 | [A]ICICI BANK LIMITED

61, 54/&‘:4 /2019 | 2013-14 | [D] M/S ICIC BANK LTD.

7 | 3309 /,\m,l o010 | 201415 | A1 ICICI BANK LTD

8 | 4yaa /MIEAM /201 | 204415 | [PICICI BANK LTD.

9 | ara /b};& /o017 | 201213 | [A] SCHINDLER INDIA PVT. LTD.

10} 159 /rflmq /2021 | 201617 | [A] SCHINDLER INDIA P. LTD.

11 gog /MIJI‘:I /203 | 201920 | [A]HINDUSTAN CONSTRUCTION COMPANY LIMITED

12 J a4 /Mﬂrjﬁ 12004 | 201619 | [A] HINDUSTAN CONSTRUCTION COMPANY LIMITED

o [A] BHARAT SERUMS AND VACCINES LIMITED (KASIAK
13| e47/MUM/2023 | 20162017 [RESEARCH PRIVATE LIMITED HAS MERGED WITH BHARAT
] SERUMS AND VACCINES LIMITED ) (E-FILED)
14 ﬂ L3867 ﬂ,I"TJ’:,I /2025 | 2016-17 | [A] SHEEL DIAMOND EXPORTS PRIVATE LIMITED
15 lr4909 ﬂmﬂ /2025 | 2013-14 | [D] TATA SDNS PRIVATE LIMITED (E-FILE)




CAUSE LIST OF H BENCH FOR 10-FEBRUARY-2026 (TUESDAY)

BEFORE HON'BLE VIKRAM SINGH YADAV, ACCOUNTANT MEMBER
AND HON'BLE SANDEEP SINGH KARHAIL, JUDICIAL MEMBER

IN COURT ROOM 5

S | Appesd Number |Assmt. Year Assessee Name Remaria
1 | ITAG671/MUM/2019 | 2008-09 | [A] SAS INSTITUTE (INDIA) BVT. LTD, '
2 | mAG67Z/MUM/2019 | 2010-11 | [A] SAS INSTITUTE (INDIA} PVT, LTD.

3 [ ITA4233/MUM/202a | 2016-17 | [A] THE HONGKONG AND SHANGHAI BANKING CORPORATION LIMITED
1 | maazamomz02s | 201718 : B[é}\ NTSE EI-SIDNGKDNG AND SHANGHAI BANKING CORPORATION LIMITED -INDIA
5 | masssmumozs | zoie1s BIQA]A. VTSE EI;CNGKONG AND SHANGHAI BANKING CORPORATION LIMITED -INDIA
6 | ITA 4236/MUM/2024 | 2019-20 ME?NGKONG-AND SHANGHAI BANKING CORPORATION LIMITED -INDIA
7 | ma4az7a/mumsz024 | 20202 PD;I]V'H% ?ﬁrlll’%gl;\ PRIVATE LIMITED (FORMERLY KNOWN AS STAR INDIA
8 | ITA43EMUMZIZ4 | 201920 ﬁi}e I;’;—IE HONGKONG AND SHANGHAT BANKING CORPORATION LIMITED (E-

9 | ITA 4359/MUM/2024 2018-18 F[]?}EE;I;E HONGKDNG AND SHANGHA] BANKING CORPQRATION LIMITED (E-

10 | T 436yMUmzoza | 201718 F:[I?]E g;ue HONGKONG AND SHANGHAI BANKING CORPORATION LIMITED (E-

11 | I7a 4363/MUM/2024 301617 F[IE%EDT;IE HONGKONG AND SHANGHAL BANKING @NMHON LIMITED {E-

12 | MTA46E5/MUM/2024 | 2020-21 | [A] SIEMENS LIMITED

13 | A S4SYMUMI024 | 202122 | [A] SAFILO INDIA PRIVATE LIMITED

14 | ITA 6596/MUM/2024 | 202122 | [A] TRANSRAIL LIGHTING LIMITED
15 | ITA6653/MUM/2024 | 202122 | [A] INDIA MEDTRONIC PRIVATE LIMITED

16 | mA 4233/MUM/2025 | 2013-12 | [A] IPCA LABORATORIES LIMITED {E-FILE)

17 | TTA4234/MUMf2025 | 2015-16 | [A] IPCA LABORATORIES (E-FILE)

18 | 17A 4235/MUM/2025 | 2016-17 | [A] IPCA LABORATORIES (E-FILF)

19 | [TA4236/MUM/2025 | 2017-18 | [A] IPCA LABORATORIES LIMITED (E-FILE)

20 | 7A 4237/MuUM/2025 | 2016-19 | [A] IPCA LABORATORIES LIMITED (E-FILE)

21 { ITA 5056/MUM/2025 | 201815 | [D] IPCA LABORATORIES LIMITED (E-FILE)

22 | ITA 5191/MUM/2025 2013-14 | [D] IPCA LPbORATGRIES'LIMITED [E-FHED)

23 | A 5192/MUM/2025 | 2015-16 | (D] TPCA LABORATORIES LIMITED (E-FILED)

24 | TTA5193/MUM/2025 | 2016-17  ({D] IPCA LABORATORIES | IMITED {E-FILED)

25 | MTAS194/MUM/2025 | 2017-18 | [D] IPCA LABORATORIES LIMITED {E-FILED)

26 | ITABO55/MUM/2025 | 201819  |[A] ZEE ENTERTAINMENT ENTERPRISES LIMITED
27 | ITA 80698/MUM/2025 2022-23 | [A] HRTI PRIVATE LIMITED.

28 | ITAB717/MUM/2025 | 2022-23 égh?ﬁﬁg?&%ﬁﬁﬁnm(gﬁgﬁ PVT. LTD. (FORMERLY KNOWN AS |

29 | A 8718/MUM/Z025 | 202223 | [A] INVENIO BUSINESS SOLUTIONS PRIVATE LIMITED (E-FILE} i




INCOME TAX APPELLATE TRIBUNAL, MUMBA]L BENCHES

CAUSE LIST OF H BENCH FOR 11-FEBRUARY-2026 (WEDNESDAY)

BEFORE HON'BLE VIKRAM SINGH YADAV, ACCOUNTANT MEMBER

AND HON'BLE SANDEEP SINGH KARHAIL, JUPICIAL MEMBER

IN COURT ROOM 5

! Sr1| Appeal Number Yea Assessoc Name Remarks
L |ITA3741MUM/2024 | 2020-21 |0 neirl I CONSUMER HEALTHEARE LIMITED) (S0 (E-p1LED)
2 | TTA769/MUM/2022 | 2017-18 |[A] SIEMENS LIMITED
3 ITA 2506/MUIM/2022 2018-2219 | [A] SIEMENS TECHNOLOGY AND 5ERVICES PRIVATE LIMITED
4 [ ITA 2536/MUM/2022 | 2018-192 | [A] SIEMENS LIMITED
5 | ITAB27/MUM/2022 | 2017-18 | [A] INDIA MEDTRONIC PRIVATE LIMITED
6 ; ITA 2481/MUM/2022 |  2018-19 | [A] INDIA MEDTRONIC PRIVATE LIMITED
7 [ ITA 4679/MUM/2024 | 2020-21 | [A] TATA STEEL LIMITED
8 |ITA 5993/MUM/2024 | 2021-22 |{A] SMART CUBE INDIA PRIVATE LIMITED {E-FILING)
9 | ITA 66596/MUM/2024 2021-22 [A] TATA STEEL LIMITED-
10 | ITA 6013/MUM/2024 | 202122 | [A] SHRI SOMESHWAR SAHAKARI SAKHAR KARKHANA LTD.
11 | TTA 4552/MUM/2024 | 2020-21 | [A] SHRI SOMESHWAR S.S.K.LTD
12 | ITA 1648/MUM/2025 |  2010-11 | [A] SHRI SOMESHWAR SAHAKARI SAKHAR KARKHANA UIMITED
13 | ITA 6567/MUM/2025 | 202223 | TA] SHRI SOMESHWAR S S K LTD
14 | ITA 3006/MUW2023 2017-18 | [A] KISHORE SEWANI [SMC (E-FILE))
15 | ITAa 6187/MUM/2025 | 2020-21 TA] MANISH KANTILAL HARIA (SMC (E-FILE))
16 | ITA 6254/MUM/2025 )  2018-19 | [A] QJASVE MEDIA MATRIX PRIVATE LIMITED (SMC (E-FILE)) |
17 | ITAB623/MUM/2025| 2017-18 | [A] SHIVANAND SHIVKANTH MISHRA (E-FILE-SMC)
18 | ITA B627/MUM/2025 | 2023-2024 | [A] BHAGWANDAS SURAJKARAN SOMANI HUF (SMC) |
19 [ ITA 8628/MUM/2025 | 2021-2022 | [A] BHAGWANDAS SURAIKARAN SOMANI HUF (E-FILE-SM() L
20 | TTA 8629/MUM/2025 | 2022-2023 | [A] BHAGWANDAS SURAJKARAN SOMANI HUF (SMC)
21 | TTA 8667/MUM/2025 1  2018-19 | [A] PRAMOD SALVI (E—FILE-SMC)




INCOME TAX APPELLATE TRIBUNAL, MUMBAL BENCHES

CAUSE LIST OF H BENCH FOR 12-FEBRUARY-2026 (THURSDAY)

BEFORE HON'BLE VIKRAM SINGH YADAV, ACCOUNTANT MEMBER
AND HON'BLE SANDEEP SINGH KARHAIL, JUDICIAL MEMBER

IN COURT ROOM 5

s

Appeal Number

Assmt.
Year

Assessee Name Remarks

ITA
1565/MUM/2016

2011-12

[A} ARCHROMA INTERNATIONAL(INDIA) PVT LTD { FORMERLY
KNOWN AS HUNTSMAN INTERNATIONAL (INDIA)} PVT. LTD ( AS
ISUCCESSOR TO BARODA TEXTILE EFFECTS PVT LTD)

ITA
2634/MuM/2017

2010-11

[A] TATA AIG INSURANCE COMPANY LTD

ITA
2451/MUM/2017

2010-11

[D] TATA AIG GENERAL INSURANCE €O. LTD

ITITA
6962/MUM/2024

2021-22

[A] INVENIQ BUSINESS SOLUTIONS PRIVATE LIMITED (E-
FILING) :

ITA
4208/MUM/2024

2020-21

[A] TECH DATA ADVANCED PRIVATE LIMITED

ITA
6218/MUM/2024

2021-22

[A] TECH DATA ADVANCED PVT LTD

IT(TP)A
8953/MUM/2025

2016-17

[A] ICICI BANK LIMITED (E-FILE)

[T{TP)A

§954/MUM/2025 -

2021-22

[A] ICICI BANK LIMITED (E-FILE)

ITA
8618/MUM/2025

2016-17

[A] SAI VILAYATRAI & SAI JIWATSINGH KAMBAR DARBAR SAHIB
UST (E-FILE-SMC)

10

ITA
8923/MUM/2025

2022-23

[A] SONY PICTURES FILMS INDIA PRIVATE LIMITED

11

ITA
8950/MUM/2025

2022-23

[A] HILT! MANUFACTURING INDIA PRIVATE LIMITED (E-FILE)

12

ITA
8974/MUM/2025

2021-22

[A] HINDUSTAN UNILEVER LIMITED

13

ITA
9150/MUM/2025

2022-23

[A] IHI CORPORATION

14

ITA
9156/MUM/2025

2022-23

[A] SUREPREP {INDIA) PVT LTD

t Reglstrar]
06-Feb-2026f -




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF I BENCH FOR 09-FEBRUARY-2026 (MONDAY)

BEFORE HON'BLE SANDEEP GOSAIN, JUDICIAL MEMBER

AND HON'BLE PRABHASH SHANKAR, ACCOUNTANT MEMBER

9306/MUM/2025

IN COURT ROOM 6
'Sl | Appeal Number mt' Assessee Name Remarks
. A 2016-17 | [A] BLACKSTONE FP CAPITAL PARTNERS MAURITIUS V LTD.
981/MUM/2021 (RM)
5 ITA T 501617 |[A]BLACKSTONE FP CAPITAL PARTNERS MAURITIUS V LTD.
1725/MUM/2021 ' \(RM) , ,
3 ITA 201819 [A] ATOS IT SOLUTIONS & SERVICES INC, (FORMERLY KNOWN
670/MUM/2022 AS ATOS ORIGIN INC.
4 TA 2019-20 [A] ATOS INFORMATION TECHNOLOGY (SINGAPORE) PTE. LTD.
2068/MUM/2022 | © { FORMERLY KNOWN AS ORIGIN SINGAPORE PTE. LTD.)
5 ITA 2021-22 | [A] ATOS INFORMATION TECHNOLOGY (SINGAPORE)PTE. LTD
4701/MUM/2023 ((ROCA)) '
ImA _
6 1 2136 MUM/2022 2020-21 | [A) UPL CORPORATION LTD. ((ROCA))
ITA '
71, 437 /MUM/2022 2020-21 | [A] UPL MAURITIUS LIMITED ((ROCA))
ITA :
8 2355/MUM/2022 2018-19 |[A] PRIMETALS TECHNOLOGIES AUSTRIA GMBH
ITA
9 1 3655 IMUM/2024 2020-21 |{A] THE LUBRIZOL CORPORATION USA
ITA ' .
10 2462/MUM/2022 2018-2019 1 fA] FEDERAL EXPRESS CORPQRATION
- ITA '
11 30 /MUM/2023 2_020-21 [A] FEDERAL EXPRESS CORPORATION
ITA
12| 4e16 /MUM/2023 2021-22 | [A] FEDERAL EXPRESS CORPORATION
ITA ' :
13 1369/MUM/2025 2022-23 [ [A] FEDERAL EXPRESS CORPORATION
ITA
14 5940/MUM/2025 2023-24 |[A] FEDERAL EXPRESS CORPORATION .
ITA
15 3282/MUM/2023 2020-21 |[A] FEDEX EXPRESS INTERNATIONAL B.V.
ITA
16 | 5037 MUM/2025 2022-23 |[A) FEDEX EXPRESS INTERNATIONL B.V.
ITa _
17 5030/MUM/2025 2023-24 | [A] FEDEX EXPRESS INTERNATIONAL B.V.
IT(IT)A ] ]
18 1975/MUM/2025 2022-2023 | [A] DBS BANK LTD (E-FILE}
ITA :
19 2195/MUM/2025 2022-23 |[A] CORNELL UNIVERSITY
20 IT(IT)A 2015-16 |{A] CHITRA ZACHARIAS (E-FILE)
4779/MUM/2025
ITA ]
2L | seps IMUM/2025 2010-11 | [D] DIEBOLD INDIA PRIVATE LIMITED (E-FILE)
22 ITA 2011-12 |[D] DIEBOLD INDIA PRIVATE LIMITED (E-FILE)




CAUSE LIST OF I BENCH FOR Q9-FEBRUARY-2026 (MONDAY)

BEFORE HON'BLE SANDEEP GOSAIN, JUDICIAL MEMBER
AND HON'BLE PRABHASH SHANKAR, ACCOUNTANT MEMBER

IN COQURT ROOM 6

Sri

Appeal Number

Assmt.
Year

Assessee Name

Remarks

23

ITA
5507/MUM/2025

| 2012-13

[D] DIEBOLD INDIA PRIVATE LIMITED (E-FILE)

24

ITA
5508/MUM/2025

2013-14

[D] DIEBOLD INDIA PRIVATE LIMITED (E-FILE)

25

CO 308/MUM/2025

2010-11

[A] DIEBOLD INDIA PRIVATE LIMITED

26 (0O 309/MUM/2025|

2011-12

[A] DIEBOLD INDIA PRIVATE LIMITED

27

CO 310/MUM/2025

2012-13

[A] DIEBOLD INDIA PRIVATE LIMITED

28

CO 311/MUM/2025

2013-14

[A] DIEBOLD INDIA PRIVATE LIMITED

29

ITA
5869/MUM/2025

2020-21

[A) HARDEEP BHATT

30

ITA
6741/MUM/2025

2023-24

[A] AUDI AG (E-FILE)

Ass, Reg}sa'ar
D . '06-Feb-2026




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF ] BENCH FOR 10-FEBRUARY-2026 (TUESDAY)

BEFORE HON'BLE SANDEEP GOSAIN, JUDICIAL MEMBER
AND HON'BLE PRABHASH SHANKAR, ACCOUNTANT MEMBER

IN COURT ROOM 6

Sri

Appeal Number

Assiht.
Year

Assessee Name

Remarks

ITA
3283/MUM/2009

2005-06

[D] MASHREQ BANK PSC.

CO 6/MUM/2016

2005-06

[A] MASHREQ BANK PSC.

ITA

| 3487/MUM/2004

1959-2000

[D] M/S. AMERICAN EXPRESS BANK LTD.

ma
3508/MUM/2004

1999-2000

[A] STANDARD CHARTERED HOLDINGS INC(SUCCESSOR OF M/s,
AMERICAN EXPRESS BANK LTD.

ITA
5667/MUM/2004

2000-01

[D] M/S. AMERICAN EXPRESS BANK LTD.

ITA
9414/MUM/2004

2000-2001

[A] M/S AMERICAN EXPRESS BANK LTD.

ITA
1819/MUM/2014

2009-10

[D] LLOYDS REGISTER ASIA -INDIA BRANCH OFFICE

ITA
2022/MUM/2014

2009-10

[A] LLOYD S REGISTER ASIA (INDIA BRANCH OFFICE)

ITA
2453/MUM/2022

2018-19

[A] GLOBAL LONG SHORT PARTNERS MAURITIUS [ LTD

10 |

ITA
2454MUM/2022

2018-2019

[A] GREEN LOTUS LIMITED

11

ITA
4576/MUM/2024

2020-21

[A] GE VERNOVA INTERNATIONAL LLC C/O THE CORPORATION
TRUST COMPANY, CORPORATION TRUST CENTRE

12

ITA
6670/MUM/2024

2021-22

[A] GOLDMAN SACHS AND CO. LLC (E-FILE)

13

ITA

2016-17

[A] GEMOLOGICAL INSTITUTE INTERNATIONAL, INC. (E-FILE)

14

1290/MUM/2025
ITA

4551/MUM/2025

2018-19

[A] METTLER-TOLEDO INDIA PRIVATE LIMITED (E-FILE) l




INCQME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF I BENCH FOR 11-FEBRUARY-2026 (WEDNESDAY)

AND HON'BLE PRABHASH SHANKAR, ACCOUNTANT MEMBER

BEFORE HON'BLE SANDEEP GOSAIN, JUDICIAL MEMBER

IN COURT ROOM 6

s

Appeal Number

. Assmt.
Year

Assessee Name

Remarks

ITA 4644/MUM/2015

2010-11

[0] DBS BANK LTD

ITA 4732/MUM/2015

2010-11

[A] DBS BANK LTD

ITA 5158/MUM/2016

2011-12

[A] DBS BANK LTD.

ITA 5703/MUM/2016

2011-12

{D] DBS ABANK LTD

ITA 6891/MUM/2017|

2012-13

[D] DBS BANK LTD,

ITA 7086/MUM/2017

2012-13

[A] DBS BANK LTD.

A 7449/MUM/2018

2013-174

[A] DBS BANK LTD

W~ o | v

ITA 15/MUM/2019

2013-14

[D] DBS BANK LTD.

ITA 6416/MUM/2019

2014-15

[A] DBS BANK INDIA LTD,(SUCCESSOR TO DBS BANK LTD., INDIA
BRANCHES)

10

ITA 6756/MUM/2019

2014-15

[D] DBS BANK LTD

11

ITA 2159/MUM/2017

2012-13

[A] SIEMENS AKTIEMGESELLSCHAFT

12

ITA 5593/MUM/2017

2013-14

[A] 5IEMENS AKTIENGESELLSCHAFT

13

ITA 7322/MUM/ 2018

2014-15

[A] SIEMENS AKTIENGESELLSCHAFT

14

ITA 7192/MUM/ 2019

2015-16

.[A] SIEMENS AKTIENGESELLSCHAFT

15

ITA 1253/MUM/2021

2016-17

[A] SIEMENS AKTIENGESELLSCHAFT

16

ITA 2946/MUM/2022

2010-2011

[A] GLOBAL HOSPITALITY LICENSING SARL (ROCA)

17

TTA 2947 /MUM/2022

2013-2014

[A] GLOBAL HOSPITALITY LICENSING SARL

bE:]

ITA 2948/MUM/2022

2014-2015

[A] GLOBAL HOSPITALITY LICENSING SARL

19

ITA 2545/MUM/2022

4016-2017

[A] GLOBAL HOSPITALITY LICENSING SARL

20

TTA 4735/MUM/2023

2021-22

[A] REFINITIV TRANSACTION SERVICES LTD

21

ITA 1352/MUM/2025

2022-23

[A] REFINITIV TRANSACTION SERVICE LIMITED

[22

IT(ITA
1781/MUMf2025

2016-17

[A] CHANDRASHEKHAR RAMRAQ SALUNKHE (E-FILE)

23

ITA 4638/MUM/2025

2006-07

[D] TATA INDUSTRIES LTD (E-FILE)

24

ITA 5593/MUM/2025

2016-17

{A] MITESH SURESH SHAH

X 06-Feb-2026)




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF I BENCH FOR 12-FEBRUARY-2026 (THURSDAY)

BEFORE HON'BLE SANDEEP GOSAIN, JUDICIAL MEMBER
AND HON'BLE PRABHASH SHANKAR, ACCOUNTANT MEMBER

IN COURT ROOM 6
Sri| Appeai Number A::::,t' Assessee Name Remarks
1 | SA46/MUM/Z025 | 2022-23 |[A] SKY HIGH XXXIV LEASING COMPANY LIMITED
2 [ITA 1308/MUM/2025| 2022-23 |[A] SKY HIGH XXXIV LEASING COMPANY LIMITED (E-FILE)
3 | SA44/MUM/2025 | 2022-2023 |[A] LUNAR AIRCRAFT TRADING COMPANY 2 LIMITED
4 | SAA45/MUM/2025 | 2022-2023 |[A] LUNAR AIRCRAFT TRADING COMPANY LIMITED

ITA1327/MUM/2025] 2022-2023 |[A] LUNAR AIRCRAFT TRADING COMPANY LIMITED (E-FILE)

ITA 1328/MUM/2025| 2022-2023 | [A] LUNAR AIRCRAFT TRADING COMPANY 2 LIMITED (E-FILF)

ITA 4570/MUM/2007| 2002-2003 | [A] M/S. CITI BANK N.A.

ITA 4981/MUM/2007 | 2002-2003 | [O] M/S CITI BANK N.A

CO 284/MUM/2007 | 2002-2003 |[A) M/S. CITI BANK N.A

10

ITA 8701/MUM/2010{ 2003-04 |[[A] CITIBANK N A

11

CO 168/MUM/2011 | 2005-06 |[A] CITIBANK N.A.

12

CO BY/MUM/2012 | 2006-07 |[A] CITI BANKN.A.

13

CO B6/MUM/2013 | 2004-05 | [A] CTTI BANK N.R.

14

CO 24L/MUM/2014 | 2008-09 | [A] CITIBANK N.A,

15

CO 156/MUM/2015 | 2009-10 | [A] CITIBANK N.A.

|18

CO 23/MuM/2017 | 2007-08 | [A] CITIBANK N.A

17

ITA 188/MUM/2011 | 2003-04 | [D] CITIBANK N.A

18

ITA 824/MUM/2011 |  2004-05 |[A] CITIBANK NA

19

A 1133fMUMf2011] 200405 |[D] CITIBANK N.A.

20

ITA 2227/MUM/2011| 2005-06 |[A] CITI BANK N.A.

21

ITA 2577/MUM/2011| 2005-06 |[D] CITIBANK N A

22

ITA 4308/MUM/Z011| 2006-07 |[A] CITIBANKN.A.

23

ITA4974/MUM/Z011| 200607 |[D] CITIBANK N.A.

24

ITA 5218/MUM/2014| 2008-03 | [A] CTTIBANK N.A,

25

ITA 6035/MUM/2014] 200809 |[D] CETY BANK NA

26

ITA 3126/MUM/2015] 2007-08 | [A] CITIBANK N.A,

27

ITA 3818/MUM/2015} 2007-08 | [D] CITI BANK

28

ITA 3995/MUM/2015] 2009-10 |[A] CITIBANK N.A.

29

[TA 4703/MUM/2015| 2009-10 | [D] CITI BANK

30

ITA 1571/MUM/2018] 2012-13 |[D] CITIBANK N.A,




CAUSE LIST OF I BENCH FOR 12-FEBRUARY-2026 (THURSDAY)
BEFORE HON'BLE SANDEEP GOSAIN, JUDICIAL MEMBER
AND HON'BLE PRABHASH SHANKAR, ACCOUNTANT MEMBER
IN COURT ROOM 6
sri| Appeal Number “ﬁ:’;‘} Assessee Name Remarks
31 [TTA 1645/MUM/2018| 2010-11 | [D] CITI BANK N.A, —
32 |ITA 2081/MUM/2018| 2010-11 | [A) CITI BANK NA,
33 |ITA 2082/MUM/2018) 2012-13 | [A] CITI BANK N.A.
34 |ITA 1396/MUM/2021| 2011-12 |[A] CITI BANK
35 {ITA 1403/MUM/Z021| 2011-12 | (D) CITIBANK N.A.
36 (ITA 2921/MUM/2022] 2013-14 | [A] CITIBANK N.A
37 |7a 3080/MUM/2022|  2012-14 | [D] M/S CITI BANK
39 |TTA 4142/MUM/2023| 2021-22 | [A] SUNIL MANOHAR GAVASKAR (E-FILED)
| 39 [ITA 8696/MUM/2025| 202324 | [A] MS. DIVYA CHOUDHARY |
40 FITA 1348/MUM/2025! 2022-23 | [A] GAL MSN 6072 8 6184 LIMITED {(ROCA))
41 |ITA 1349/MUM/2025] 202223 |[A] JET AIR 17 LIMITED (ROCA)
a2 |ITA 1350/MUM/2025| 2022-23 |[A] YAMUNA AVIATION LEASING LIMITED {ROCA)
a3 |ITA 1351/MUM/2025| 202223 |[A] FALGU AVIATION LEASING LIMITED
a4 |ITA 1805/MUM/2025| 2022-23 |[A] PAAL JUPITER COMPANY LIMITED (ROCA)
45 |ITA 1859/MUM/2025]  2022-23 | [A] VS MSN 36118 CAV DESIGNATED ACTIVITY COMPANY (ROCA)
46 (ITA 6527/MUM/2025| 201617 | [A] MR, RAHUL VIJAY RAI
ntRog‘;stﬂf

G-Felr-202




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF ] BENCH FOR 09-FEBRUARY-2026 (MONDAY)

BEFORE HON'BLE PAWAN SINGH, JUDICIAL MEMBER
AND HON'BLE BIJAYANANDA PRUSETH, ACCOUNTANT MEMBER

IN COURT ROOM 9
)
|[ SH | Appeal Number A\s,:':r‘ Assessee Name —
1 905/MIJ|e1/2021 2016-17 | [A] UCB INDIA PVT, LTD (ROCA) |
2 4296/]\5{1?\,1/2024 AY 2020-21| [A] NIVEA INDIA PRIVATE LIMTED (E-FILED)
3 ITA 5020-21 | [A] MAJESCO SGFTWARE AND SOLUTIONS INDIA PRIVATE
H005/MUM/2024 LIMITED (E-FILE (ROCA))
9 4085 fljlm‘l /2024 2020-21 | [A]MARICO LTD
5 | gs20 /,ﬂ& 12025 J 2020-21 [ [A] STANDARD CHARTERED CAPITAL LIMITED
6 ) 8821 /,ﬂﬁ, /2025 ‘ 2017-18 | [A] SMT. SWATI SAMEER JOSHI
7 3377/:15?412025 2018-19 | [A] SHIPRA VISHAL BANDLISH (E-FILE)
8 8851/;1—15?4/2025 2014-2015 | (A] SHAILESH KANTILAL JAIN (E-FILE) i
9 { gasg ,,J,L‘:,, /2025 | 2017-18 | [A] SURESH SONAJ PURCHIT (E-FILE)
1 8860/#‘1113?412025 2018-19 | [A] SURESH SONAJ PUROHIT (E-FILE)
117 86 1/;;6?«1/3025 201%-20 ‘[AJ SURESH SONAJI PURQHIT (E-FILE)
12} co6s /,J,L?,, /2025 | 2018-19 [ [A] ESSA SHAIKH (E-FILE(SMC))

stant Registrar
Ad ' 06-Feb-2026




INCOME TAX APPELLATE TRIBUNAL, MUMBA] BENCHES
CAUSE LIST OF 1 BENCH FOR 10-FEBRUARY-2026 (TUESDAY)
BEFORE HON'BLE ANIKESH BANERJEE, JUDICIAL MEMBER
AND HON'BLE BIJAYANANDA PRUSETH, ACCOUNTANT MEMBER
IN COURT ROOM 9
l
Sri | Appeal Number A,?::‘rt' Assesgee Name , Remarks
1 [SA 174/MUM/2025| 2022-23 | [A] VASTA BIO-INFORMATICS PRIVATE LIMITED
2 | g ﬁfm’,l /2025 | 2022-2% | Al VASTA BIO-INFORMATICS PRIVATE LIMITED
3 4ozg/£;?4,2024 2020-21 | [A) ROCHE DIAGNOSTICS INDIA PRIVATE LIMITED )
4 L41541MHU?4/2024 2020-21 [ [A) MAMMOET (INDIA) PRIVATE LIMITED ((RQOCA)) B
5 4733/,,4%, f2024 | 2020°21 [A] VOLKSWAGEN AKTIENGESELLSCHAFT
6 | 4927 /P’"TJ’;‘ /2024 | 2020-21 { A} ROCHE DIABETES CARE INDIA PRIVATE LIMITED |
7| 654 /r:ml /2024 | 202122 | [A] PPG ASIAN PAINTS PVT LTD.
8 sygmfm /2024 2021-22 | [A] ROCHE DIAGNOSTICS INDIA PRIVATE LIMITED (ROCA)
9 | goz /hﬁ, /2025 | 202223 | [A] PACKT PUBLISHING PVT LTD
10| gose /rﬂf;d 12025 | 2022:23 | TA] RENAISSANCE GLOBAL LIMITED (E-FILE) 1
11 4092;MIL?4/2025 2012-13 | [A] TUSHAR IMPEX (E-FILE(SMC))
12 3998,,\,1,5?,,2025 2019-20. | [A] HOTEL TAJ ((SMC))
13 | gono /rﬁn /2025 | 2020-21 | [A]HOTEL TAJ ((SMC))
14| gasg ,ﬂ_,’?ﬂ 2025 | 2021-22 l[A] HOTEL TAJ ({(SMC))
151 11 ,,E{j,b, 12025 | 2022:23 | [A] HOTEL TA {{SMC))
16 5723,,.:3?4 /2024 | 2021-22 | [A] PWW DISTRIBUTION INDIA PRIVATE LIMITED (E-FILING)
17 79721rv|rruﬁ1/2025 2022-23 | [A] PWW DISTRIBUTION INDIA PRIVATE LIMITED (E-FILE)
18 8262/|~JI11TJ$\’1/2025 2015-16 | [A] BINDU SUNILKUMAR KALAPPAT (E-FILE (SMC))
| 19 8271;&;‘:4/2025 2014-15 | [A] SONALL SONU SOOD ((SMC))

Aént Reéistrar

A o6-reb-2026



INCOME TAX APPELLATE TRIBUNAL, MUMBAT BENCHES
CAUSE LIST OF J BENCH FOR 11-FEBRUARY-2026 (WEDNESDAY)
- BEFORE HON'BLE PAWAN SINGH, JUDICIAL MEMBER
AND HON'BLE BIJAYANANDA PRUSETH, ACCOUNTANT MEMBER
IN COURT ROOM 9
st | Appeal Number Af{‘:';‘rt' Assessee Name Remarks
F s -5018/;1—{1?4 12024 | 202021 | [A] NTT INDIA PRIVATE LIMITED
2 { 6n50 /Nllmfvzoz 4 | 2021-22 | [A}ROTHSCHILD & CO INDIA PRIVATE LIMITED (E-FILING)
3 6?67[&3:“/2025 2022*23‘_ [A] ROTHSCHILD & CO INDIA PRIVATE LIMITED (E-FILE}
4 | s0a7/mumy2024 | 20212022 | [ATWAN HAI LINES (INDIA) PRIVATE LIMITED (E-FILING)
. A 2022-23 | [A] MILLWARD BROWN MARKET RESEARCH SERVICES INDIA
8405/MUM/2025 PRIVATE LIMITED (E-FILE) )
6 5358,,,1,;?4,2025 2016-17 |[A] MUKESH DANDUMAL ROHIRA ((SMC)) i
7 | go6a /!":E-J?JI /2025 | 291213 | [D] ELEGAN STATIONERS (E-FILE)
8 | gog2 /MIE:I 12025 | 201314 | [A] DEVANG KANUBHAT VORA
9 | g0z /Mrlr& 2025 | 2016-17 {[AT SUNIL MARUTT VEKHANDE (E-FILE)
10| gore /h:m' /2025 | 201819 | [A] RAJESH MUKUND NORBHAVANE j
1] go1 /hﬁ.{]‘;‘q 2025 | 201819 | [A] MA TRADING PRODUCTS T
12 8944'/;3‘;‘4 (2005 2021-22 | [A] BANPREETSINGH SURINDERSINGH ATAL (E-FILE)
13| gogg /»m] 12025 | 201213 | (D] N K FAMILY TRUST (E-FILE)
14 [ CO 32/MUM/2026 | 201213 |[A] N K FAMILY TRUST
15| 4970 /;L’:‘q 12025 | 2022:23 | [A] ESTATE OF VASANT PATKI (E-FILE)
16 | g0 /hf“"';"’,‘q /2025 | 201619 | A] SHRI DILIP K CHHEDA (E-FILE(SMO))
nt Ragri:ctrar
R4 06-Feb-2026)



INCO : TE TRIBUNAL, MUMBAI BENCHES

1

CAUSE LIST C.F J BENCH FOR 12-FEBRUARY-2026 (THURSDAY)

BEFORE HON'BLE PAWAN SINGH, JUDICIAL MEMBER
AND HON'BLE BIJAYANANDA PRUSETH, ACCOUNTANT MEMBER

IN COURT ROOM 9

@ |

H

Appeal Number A:,:':rt' Assessee Name Remarks

ITA

73q9/Mumy2025 | 200314 | [A] ZENSAR TECHNOLOGIES LIMITED (E-FILE)

ITA

8106/MUM/2025 | 201314 |{D] ZENSAR TECHNOLOGIES LIMITED (E-FILE)

mA

a195/MUM/2025 | 291617 | [D) MERRILL LYNCH CAPITAL MARKETS ESPANA SA SV (E-FILE)

ITA

9156/MUM/2025 2017-18 | [D] MERRILL LYNCH CAPITAL MARKETS ESPANA SA SV (E-FILE)

A ] N
2476/MUM/2022 2018-19 | [A] JAGUAR LAND ROVER INDIA LIMITED {{ROCA))

ITA

4401/ MUM/2024 | 2020-21 | [A] PETROFAC ENGINEERING INDIA PRIVATE LIMITED ((RGCA))

ITA
6782/Muny2024 | 2021-22 | [A] UBER INDIA SYSTEMS PVT LTD ]

_ [TA
8979/MUM/2025

2022-23 | [A] ROCHE DIABETES CARE INDIA PVT LTD

A
8978/ MUM2025 | 201314 | [A] JATIN DHANSUKH KHATRI
s

10

ITA

1

ITA

5020/MUM/2025 | 2917-18 | [A] ENVIRONMENT MEDICAL ASSOCIATION (E-FILE)

12

ITA
5032/MUM/2025 | 2020-21 | [A] VINIT RAMNATH PARKAR (E-FILE)

13

ITA
5013/MUM/2025 | 202122 | [A] VED PRAKASH SINHA (E-FILE)

nt Reéistrar
06-Feb-202




W&M&MM

CAUSE LIST OF K BENCH FOR 09-FEBRUARY-2026 (MONDAY)

BEFORE HON'BLE PAWAN SINGH, JUDICIAL MEMBER
AND HON'BLE BIJAYANANDA PRUSETH, ACCOUNTANT MEMBER

IN COURT ROOM 9°

Appeal Number Assmt. Assessee Nanhte Ratnarks

Year

ITA 8224/MUM/2025( 2014-2015 |[D] JYOTHY LABS LIMITED (E-FILE}

CO 41/MUM/2026 { 2014-2015 | [A] JYOTHY LADBS LIMITED

ITA 8255/MUM/2025| 2013-14 | [D] M/S. DOSHION WATER SOLUTIONS PVT. LTD (E-FILE)

ITA 8129/MUM/2025 201?-i8 [A] ANIL DEVNARAYAN AGARWAL (E-FILE (SMC)}

T7A 8130/MUM/2025] 200708 |, [A) SKM STEEL LIMITED (SKM ALLOYS PRIVATE LIMITED) (E-FILE
- (sMc))

.| [AJ APICES STUDIO PVT LTD, PREVIOUSLY KNOWN AS 30
ITA BI31/MUM/2025] 2013-14 |ApCHITECTURE PVT LTD (E-FILE (SMC))

ITA 8148/MUM/2025] 2020-21 | (D) NOSTALGIA BUSINESS CORPORATE SERVICES PVT. LTD. (E-FILE
, (SMCY)

ITA B151/MUM/2025| 2020-21 |[A] SUHANISH ENTERPRISES LLP (E-FILE (SMC})

ITA 8153/MUM/2025| 2012-13 | [D] PUKHRAD HANJARILAL MEHTA (E-FILE (SMC))

10

ITA 8161/MUM/2025| 200708 | [D] AMEET ASHOK RAJPUT (E-FILE (SMC))

11

CO 39/MUM/2026 | 2007-08 | [A] AMEET ASHOK RAIPUT {(SMC))

12

ITA 4160/MUM/2025| 2011-12 |[A] DAKSHA VIMLESH DOSHI (E-FILE (SMC))

T
nt Registrar
06-Feb-2026]




INCOME TAX APPELLATE TRIBUNAL, MUMBAX BENCHES

CAUSE LIST OF K BENCH FOR 10-FEBRUARY-2026 (TUESDAY)

BEFORE HON'BLE ANIKESH BANERJEE, JUDICIAL MEMBER
AND HON'BLE BIJAYANANDA PRUSETH, ACCOUNTANT MEMBER

IN CQURT ROOM 9

s

Assmt,

Year

Appeal Number Assassee Name

Remarks

ITA 7941/MUM/2019|  2015-16 | [A] JAGUAR LAND ROVER INDIA LTD,

.

ITA 6760/MUM/2024|  2021-22 | [A] KAIROS PROPERTIES PVT |TD

2
3 {ITA6781/MUM/2024] 2021-22 | [A] LINK ADMINISTRATION SERVICES PV LTD

4 |TTA 7871/MUM/2025] 2016-17 |{D] CITIGROUP GLOBAL MARKETS INDIA PVT, LTD, (E-FILE) J
5 C0 34/MUM/2026 ] 2016-17 |[A] CITIGROUP GLOBAL MARKETS INDIA PVT. LTD. (E-FILE) '
6 [ITA 2544/MUM/2025] 2013-14 | [D] ESSAR PORTS LIMITED (E-FILE) ‘
7 {TTA 2997/MUM/2025| 2013-14 |[A] ESSAR PORTS LIMITED (E-FILE)

8 |ITA3270/MUM/2025{ 2014-15 |[[A] NATIONAL WELFARE FOUNDATION {(SMC))

9 |ria s3os/mum/zozs| 2023-24 (EQL E():J)TARY CLUB OF BOMBAY QUEENS NECKLACE CHARITABLE TRUST
10 |ITA 8313/MUM/2025] 2020-2021 [A] MANOJ RAJARAM SHARMA (E-FILE (SMC))

11 |ITA 8316/MUM/2025|  2011-12 | {A] ANANT IMPEX (E-FILE (SMC))

12 |TTA 8318/MUM/2025| 2012-13 | [A] REKHABEN SHARADKUMAR MEHTA (E-FILE (S8MC))

13 |ITA 8319/MUM/2025| 2019-20 | [A] DARODI UTKARSH SAHAKARI PATHPEDT LTD (E-FILE (SMC)

14 |ITA 8320/MUM/2025| 2021-2022 | [A] SURAJ KUMAR (E-FILE (SMC))

15 {ITA 8324/MUM/2025] 2018-19 | [D] STAR JEWELS (F-FILE (SMC))

16 | ITA 163/MUM/2025 | 201516 | [A] KENNY DCOSTA (E-FILING (RECALLED MATTER))




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF K BENCH FOR 11-FEBRUARY-2026 (WEDNESDAY)

BEFORE HON'BLE PAWAN SINGH, JUDICIAL MEMBER
AND HON'BLE BIJAYANANDA PRUSETH, ACCOUNTANT MEMBER

IN COURT ROOM 9
SrI Appeal Number Az'::' Assessee Name Remarks

1 |ITA 6844/MUM/2024| 2021-22 | [A] ACT INFRAPORT LIMITED (SG)

2 |I7TA 6455/MUM/2024] 202122 | [A] COLGATE PALMOLIVE INDIA LIMITED

3 [ITA7318/MUM2018| 201415 |[A] COLGATE PALMOLIVE (INDIA) LTD

4 |ITA 7261/MUM/2019| 2015-16 |[A] COLGATE PALMOLIVE (INDIA) LTD,

5 | ITA617/MUM/2022 | 2017-18 | [A] COLGATE-PALMOLIVE (INDIA) LIMITED

6 |ITA 2371/MUM/2022| 2018-19 |{A] COLGATE-PALMOLIVE (INDIA) LIMITED

7 |1TA 4875/MUM/2025) 200809 | [D] BP INDIA PVT LTD (E-FILE)

8 | €O 274/MUM/2025 | 2008-09 |[A] BP INDIA PVT LTD

9 [ITA 7031/MUM/2025| 2017-18 | [A] LINTAS INDIA PRIVATE LIMITED (EILE)

10 835{}%;??2025 2022-23 | [A] GOGLOBAL INDIA PRIVATE LIMITED {E-FILE)

11 |TTA 8393/MUM/2025| 2015-16 | [A] JIGAR KARAMCHAND VORA (E-FILE (SMC))

12 |ITA 8394/MUM/2025( 2016-17 |[A] JIGAR KARAMGHAND VORA (E-FILE (SMC))

13 [ITA 8395/MUM/2025| 2017-2018 | [A] JIGAR KARAMCHAND VORA (E-FILE (SMC))

14 |ITA B402/MUM/2025| 201718 | [A] MANISH VASHDEV KHEMCHANDANT (E-FILE (SMC))

15 |TTA 8404/MUM/2025| 201819 | [A] HARITIMA INFRASTRUCTURE PRIVATE LIMITED (E-FILE (SMC))
16 {ITA 8413/MUM/2025| 2020-2021 | {A] RITESHKUMAR VINOD JHA (E-FILE (SMC))

17 |ITA 8414/MUM/2025| 2017-18 | [A] PHARMACLE LABORATORY PRIVATE LIMTIED (E-FILE (SMC))

18 {ITA 8416/MUM/2025|  2020-21 | [A] KHAMAJ CO-OPERATIVE HOUSING SOCIETY LIMITED (E-FILE (SMC))
19 |ITA 8417/MUM/2025| 2021-22 | [A] KHAMAJ CO-OPERATIVE HOUSING SOCIETY LIMITED (E-FILE (SMC))
20 | ITA 8427/MUM/2025| 2017-2018 | [A] POOIA VINESH ADVANI (E-FILE (SMC))

nt Reglstran
' 06-Feb-2026)




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF K BENCH FOR 12-FEBRUARY-2026 (THURSDAY)

BEFORE HON'BLE PAWAN SINGH, JUDICIAL MEMBER
AND HON'BLE BIJAYANANDA PRUSETH, ACCOUNTANT MEMBER

IN COURT ROOM 9

&r

Appeal Number

Assmt,

Year

Assessee Name

Remarks

ITA 1312/MUM/2019

2014-15

[A] M/5. GRASIM INDUSTRIES LIMITED { AS SUCCESSUR TO ADITYA
BIRLA NUVO LTD. )

ITA 1513/MUM/2019

2014-15

NUVC LTD. FORMERLY INDIAN RAYON INDUSTRIES |,TD.)

[D] GRASIM INDUSTRIES LIMITED (SUCCESSOR TO ADITYA BIRLA

ITA 3‘,39muwzozo

2015-16

[A])GRASIM INDUSTRIES LTD{AS A SUCCESSOR TO ADITYA BIRLA NUVO
LTD)] '

[TA 776/MUM/ 2020

2015-16

(D] M/S. GRASIM INDUSTRIES LIMITED ( AS SUCCESSOR TO ADITYA
BIRLA NUVD LTD. )

ITA 658/MUM/2022

2017418

[A] ASB INTERNATIONAL PVT. LTD

ITA 2755/MUM/ 2022

2018-19

[A] ASB INTERNATIONAL PRIVATE LIMITED

TTA 4441/MUM/2024

2020-21

[A] ASB INTERNATIONAL PRIVATE LIMITED (E-FILE)

[TA 6120/MUM/2024

2021-22

[A] DATAMATICS GLOBAL SERVICES LIMITED

ITA 6738/MUM/2024

2021-22

[A] B BRAUN MEDICAL INDIA PRIVATE LIMITED

10

ITA 6501/MUM/2024

2021-22

[A] FENGYUAN INDIA PRIVATE LIMITED (E-FILE)

11

ITA 8428/MUM/2025

2010- 11

[A] VEEJAY EXPORTS PRIVATE LIMITED (E-FILE (SMC))

12

ITA B446/MUM/2025

2022-23

[A] VELJI DOSABHAI AND S0ONS PVT LTD (E-FILE (SMC))

13

ITA 8447/MUM/ 2025

2020-21

[A] TEJAL VIPUL CHAUHAN (E-FILE (SMC))

14

ITA 8448/MUM/2025

2012-13

[A] YASH DISTRIBUTORS (E-FILE (SMC))

15

ITA 8449/MUM/2025

2021-22

[A] WESTERN HEIGHTS CO-QPERATIVE HOUSING SOCIETY LIMITED (E-
FILE (SMC))

16

ITA 8451/MUM/2025

2017-2018

{A] RAJENDRA NANASO GODASE (E-FILE (SMC))

17

[TA 8455/MUM/2025

2018-20

[A] G M S OFFSHORE SERVICE PRIVATE LIMITED (E-FILE (SMC))

18

ITA 4224/MUM/ 2025

2016-17

(D] 3SW STEEL LIMITED (E-FILE}

19

ETA 4225/MUM/2025

2017-18

[D] JSW STEEL LIMITED (E-FILE)

20

[TA 4272/MUM/2025

2016-17

{A] IJ5W STEEL LIMITED (E-FILE)

21

ITA 7738/MUM/2025

2017-18

[A] ANAND PANSINGH SINGH (E-FILE)

nt Registrat

06-Feb-202




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF SMC BENCH FOR 09-FEBRUARY-2026 (MONDAY)
| ~ BEFORE HON'BLE BEENA PILLAI, JUDICIAL MEMBER

IN COURT ROOM 4
sri | Appeal Number A?:::f' Assessee Name Remarks
1 ssos/wflr}:q /2025 | 201718 |TAI M/S HOUSTON TOURS AND TRAVELS (E-FILE)
2 | gy /Mr&:,l 2025 | 201617 |[A] MAYUR GOVINDBHAL PATEL
3 | esp /Mrl’j:d 025 | 291213 |[A]MR. SUBHASH SUMAT PRASAD JAIN
4 | osgs ”ﬂ;:d /2025 | 2013-2014 | [A] KCA CO OPERATIVE CERDIT SOCTETY (E-F1LE)
| 5 | Jasqmomyacas | 201617 | [A] DAFTARI AGRO BIOTECH PVT LTD (E-FILE)
6 | y391 ’,@?4 !2625 2011-2012 | [A] GEETADEVI GAGGAR (E-FILE)
7 | Jezzmumyzazs | 20182019 | (A] SALAHUDDIN ABDUL RAHIM KHAN (E-FILE)
5 | 7604 [;B:‘d /2025 | 2010-11 | [AT AVANEESH IMPEX PRIVATE LIMITED (E-FILE)
9 | 74 /%‘; o025 | 201213 | [D] NOP PROPERTIES PRIVATE LIMITED (E-FILE)
10 | e I,hm 2025 | 2012-13 | [D] TRISHUL REALTY INFRA LLP (EFILE)
11 | CO 33/MUM/2026 | 201213 | [A] TRISHUL REALTY INFRA LLP
nt Ri;s;lstmr

\$h06-Feb-2025




INCOME TAX APPELLATE TRIBUNAL, MUMBAL BENCHES

CAUSE LIST OF SMC BENCH FOR 10-FEBRUARY-2026 (TUESDAY)

BEFORE HON'BLE BEENA PILLAIL JUDICIAL MEMBER
IN COURT ROOM 4

Srl Appeal Number | Az';‘: Assessee Name Remarks

1| sess /J{; /2025 | 201718 | [A] RUCHI STOCK & SECURITIES PRIVATE LIMITED (E-F1LE)

p'a 7655MIE¢“I.'2025 2023-2024 | [A] MQHD ISRAIL HAJI MOHD HANIF SHEIKH, NAGPU.R (E-FILE)

X TTA 201715 | TA] MITHIBAI COLLEGE EMPLOYEES CO OPERATIVE CREIDT

7661/MUM/2025 SOCIETY LIMITED

4 7562”,{5‘:1 r2025 | 202021 | [A] UIWALA BABURAO JADHAV

5 | 7eamum 2025 | 2017-18 | [A] DHANATL ABASAHEB DHAGE

6 | grao/Mowanzs | 201718 |[A] NARENDRA KHIMII SAVLA (E-FILE) ,
7 | g7 ,J"L:wmzs 2013-14 [ [A] YAMINI ANANT GAWANDE (E-FILE) :

8 | o4 /MTLFJ?‘I 2025 | 2010-11 |[A] PARAG DUSANE (E-FILE)

9 | cas {JS:, /025 | 2009-10 | [A] SHEETAL DUSANE (E-FILE)

10| o0 /MrSAM/zozs 2015-16 | [A] DATTATRAY VITHOBA SAWANT (E-FILE)

1| a6 /rmq 025 | 201718 |TAI MUTHURAT S VELU (E-FILE)

nt Reglsbar
JQ‘LOG-FGI!-ZOZQ




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF SMC BENCH FOR 11-FEBRUARY-2026 (WEDNESDAY)

BEFORE HON'BLE BEENA PILLAI, JUDICIAL MEMBER
' IN COURT ROOM 4

SH | Appeal Number ! Yi eai n r't' Assessee Name Ramarks

1 |ITA 7664/MUM/2025] 2018-19 | [A] HARLEEN KAUR GHURA

N

ITA 7672/MUM/2025( 2017-18 [[A] M/S STAR JEWES

[TA ?673[MUM/2025 2018-19 |[A] M/S STAR JEWELS

ITA 7679/MUM/2025| 2009-10Q |[[A] RACHANA KIRTI DQSHI

ImA 7683/MUW2025 2018-19 | [A] IMTIYAZ AHMAD KHAN

Ch ot | | W

ITA 7128/MUM/2025| 2017-18 | [A} SANTLAL BENI GUPTA (E-FILE)

kﬁrﬂlr
Fob-2026
INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES
CAUSE LIST OF SMC BENCH FOR 12-FEBRUARY-2026 (THURSDAY)
BEFORE HON'BLE BEENA PILLAIL JUDICIAL MEMBER
IN COURT ROOM 4
S| Appeal Number A:::‘:' Assesses Name Remarks

1 |ITA 7206/MUM/2025 2015-i¢ | [A] NOORUL HASAN SHAIKH

2 |ITA 7687/MUM/2025| 2012-13 |[A]MADHU SATISH KHANNA

ITA 7696/MUM/2025] 2017-2018 |[A] CHETAN VASU SUVARNA (E-FILE)

3
4 |ITA 7722/MUM/2025( 2021-22 |[A] L7 MEDIA PRIVATE LIMITED (E-FILE)

5 |ITA 7729/MUM/2025| 2016-17 |[A] SUNIL SURESH RANE (E-FILE)

5 |ITA 8723/MUM/2025] 2017-18 [[A] MOHD.IRFAN ANWAR QURESHI (E-FILE)

7 |ITA 8724/MUM/2025| 2018-19 [[A] MOHD,IRFAN ANWAR QURESHI (E-FILE)

8 |TTA 8725/MUM/2025| 2020-21 |[A] MOHD IRFAN ANWAR QURESHI (E-FILE)

g |[ITA 8731/MUM/2025] 2011-12 |[D} HITESH KHIMCHAND JAIN (E-FILE)

10 ITA7208/MUM/2025( 2018-19 |[A] ANANT RAMCHADRA DHOTRE




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES
FOR 11-FEBRUARY-2026 {WEDNESDAY)

SPECIAL BENCH CASE FOR FIXING THE DATE OF HEARING

BEFORE HON'BLE JUSTICE (RETD.} C V BHADANG, PRESIDENT
BEFORE SHRI GEORGE GEORGE K, VICE-PRESIDENT
BEFORE MS. PADMAVATHY S, ACCOUNTANT MEMBER

COURT ROOM NO 1 AT 10.30 AM .

WEBEX ID 26414952544 PASSWORD 2026

sl Appeal Number A’;‘;‘rt' Assessee Bench | Remarks
1 ITA Ji1413[ Bang] 2025 [ 2020-21 [M/s. M D Sons  |Bangalore

FOR Q9-FEBRUARY=2026 (MONDAY)

F F N R PASST CORRIG M

BEFORE SHRI AMIT SHUKLA, JUDICIAL MEMBER
AND SHRI GIRISH AGRAWAL, ACCOUNTANT MEMBER

srt Appeal Number A‘s}smt. Assessec Bench Remarks
T_| 1TA J4570] MuM] 2025 |2015-20 |BCD TRAVEL SERVICES BV 1
2 ITA ]4571] MuM | 2025 ] 2020-21 {BCD TRAVEL SERVICES BY I

06-Feb-26

S



INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST DF .
THIRD MEMBER MATTERS,
PART HEARD MATTERS,
CONSQOLIDATION PETITIONS,
SPECIAL CONSTITUTION,
STAY APPLICATIONS,
MISCELLANEOUS APPLICATIONS,
EARLY HEARING PETLTIONS
AND PRONOUNCEMENTS

FOR R9-FEBRUARY-2026 {(MONDAY)

BEFORE SMT. BEENA PILLAI JUDICIAL MEMBER
AND SHRI GIRISH AGRAWAL, ACCOUNTANT MEMBER

PART HEARD MATTERS
&l Apyoel rmocr A.?;‘:'if‘:' ANSESSEL Bench {Remaric= -
T
| o | a7 {Mum | 2010 | 2907 |[a) GLAXO SMITHKLINE PHARMACEU TTCALS LTD. K
1
2 | co{ 15 | MM 2020 | 2% |[A] GLAXO SMITH KLINE PHARMACEUTICALS LTD. K
3 | mA {4180 | Mum | 2016 2”0?' [A] GLAXO SMITHKLINE PHARMACEUTICALS LTD K
a | 1ma | 4783 | mum | 2016 | 253" |[D] GLAXO SMITHKLINE PHARMACEUTICALS LTD., <
5 | ma | 6673 | mum | 2018 2%%"‘ [A] GLAXOSMITHKLINE PHARMACELTICALS LIMITED % |
6 ITA | 6874 | MUM | 2018 200054- [D] GLAXOD SMITHKLINE PHARMACE,'TICALS LTD, K l
7 | A | 397 | MuM [ 2019 | 2305 11D] GLAXO SMITH KLINE PHARMACEUTICALS LTD, K
g8 | A | 457 | MUM 2011[ 2095 | 1A] GLAXO SMITH KLINE PHARMACEUTICALS LTO. K
BEFORE SMT. BEENA PILLAI, JUDICIAL MEMBER
AND SHRI JAGADISH, ACCOUNTANT MEMBER
! PARY HEARD MATTERS af 03:30 PM
| sn Appeal Ninber “f::'f Assessee Bench |Remarks
1 | A | 3680 { MuM | 2017 2‘;119' [A] STATE BANK OF INDIA (2010-11) G 2010-11
l 2 | ma | 3882 | Mum { 2017 | %01 (1D) STATE BANK OF INDIA (2010-11) 6 | 201011
BEFORE SHRI SANDEEP GOSAIN, JUDICIAL MEMBER
AND SHRI BIJAYANANDA PRUSETH, ACCOUNTANT MEMBER
PART HEARD MATTERS ot p2:30 PM
sH Appeal Number Ag:'::m Bench Remarks]
1 | C0 | 384 [MUM] 2025 | 2015 [JA] VISAGAR POLYTEX LIMITED F |
2 | CO | 385 | MUM | 2025 | 2016 |[A] VISAGAR POLYTEX LIMITED 3 l
3 { CO | 386 | MUM (2025 | 2017 [[A] VISAGAR POLYTEX LIMITED F )
4 QO 1 387 { MUM | 2025 | 2018 |[A] VISAGAR POLYTEX LIMITED F
5 I'I‘A‘ 42 {MUM | 2024 | 133" 1147 YOTI H. MEHTA (LEGAL HEIR OF LATE HARSHAD 5. MEHTA) (E-FILED) F e-filed
6 | ma | 975 [ MuM | 2024 | Y33 |[D] LATE SH. HARSHAD MEHTA (THROUGH LEGAL SMT. IYOTI MFHTA) HER | F
7 | ITA | 6134 | MUM | 2025 | 2015 |[D] VISAGAR POLYTEX LIMITED (E-FILE) F E-FILE
8 | ITA | 6135 | MUM | 2025 | 2016 |{D] VISAGAR POLYTEX LIMITED (E-FILE) _ £ E-FILE
9 | TTA | 6156 | MUM | 2625 | 2017 |{D] VISAGAR POLYTEX LIMITED (E-FILE) = E-FILE
10 | T | 6157 | MuM | 2025 2018 |{D; VISAGAR POLYTEX LIMITED (E-FILE) F EALE |




BEFORE SHRI NARENDER KUMAR CHOUDHRY, JUDICIAL MEMBER
AND SHRI PRABHASH SHANKAR, ACCOUNTANT MEMBER

CLARIFICATION MATTERS o
AT 2.30 PM
& Appeal Number ,7:::' L Assesseg Bench | Remarks
[
|
t ) A | 3950 | Mum | 2024 | 2825 Lpar s, ExTa CREATIONS PRIVATE LiMITED E ;
2 | ITA | 4330 | MUm | 2024 201"‘5"' [O] EKTA CREATIONS PRIVATE LIMITED (E-FILED) E | efied
"
Assi Registrar
6-Fab-2026

ﬁ/



INCOME TAX APPELLATE TRIBUNAL, MUMBA] BENCHES

CAUSE LIST OF
THIRD MEMBER MATTERS,
PART HEARD MATTERS,
CONSQOLIDATION PETITIONS,
SPECIAL CONSTITUTION,
STAY APPLICATIONS,
MISCELLANEOQUS APPLICATIONS,
EARLY HEARING PETITIONS
AND PRONOUNCEMENTS

FOR 10-FEBRUARY-2026 (YUESDAY)

BEFORE SHRI VIKRAM SINGH YADAV, ACCOUNTANT MEMBER
AND SHRI ANIKESH BANERJEE, JUDICIAL MEMBER

e h - - 207 TA . T (PART HEARD MATTER AT 2.30 PM)
sH Appeal Number AiZT'F‘ Assessee Bench ]Rémarks
1 ITA 1393 MUM | 2024 2‘1}}6. [A] KANAKIA SPACES PRIVATE LIMITED ) E II
2 | A | 1395 | MUM | 2024 201193' [A] KANAKIA SPACES PRIVATE LIMITED E
3 | A [ 1396 | MuM | 2024 | 2L% Iga) KanAKTA SPACES PRIVATE LIMITED E
4 | 1A {1398 | MUM | 2024 2%7' [A] KANAKIA SPACES PRIVATE LIMITED E
5 | 1A | 1631 | MuM | 2024 | 2015 |[] KANAKTA SPACES REALTY PVT. LD (E-FILING) | & |efunG
6 | ITA | 1632 | MUM \ 2024 Tzolge [D] KANAKIA SPACES REALTY PVT, LTD, (E-FILING) | & | Erune
7 { mma 1633 | mum | 2024 201137' [D] KANAKIA SPACES REALTY PVT, £TD. (E-FILING) E | E-Filing
8 | A {1634 | MuM | 2024 | 255" {ID] KANAKIA SPACFS REALTY PVT. LTD. (E-FILING) e |erune
BEFORE SHRI SANDEEP GOSAIN, JUDICIAL MEMBER
MISCELLANEOUS APPLICATIONS
AT 2.30 pM
si |  AppeatNumber  [ASSMElaqsessee Bench | , &0
1 | mA | 263 | MuM | 2025 20115“' [A] CHITRA AVDHESH MEHTA sMC | sG/m
| 2 | Ma | 336 | MUM | 2025 2011 | (D) RAJU BUGROMAL VARANDANI (E-FILE) sMC SG/JM_-|
Assistibt Registrar

0B-Feb-2026

P

-t



INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF
THIRD MEMBER MATTERS,
PART HEARD MATTERS,
CONSOLIDATION PETITIONS,
SPECIAL CONSTITUTION,
STAY APPLICATIONS,
MISCELLANEQUS APPLICATIONS,
EARLY HEARING PETITIONS
AND PRONQUNCEMENTS

FOR 11~-FEBRUARY-2026 (WEDNESDAY)

BEFORE HON'BLE JUSTICE (RETD.) C V BHADANG, PRESIDENT
AND SHRI VIKRAM SINGH YADAV, ACCOUNTANT MEMBER

CLARIFICATION MATTERS at 02:30 PM

Court Room 1
Webex ID- 26414952544 Password- 2026
s Appeal Numbar #f;r"t‘ Assessee Bench | Remarks
1 | I7a | 6483 | MUM | 2025 2“1198‘J[A] PARVEZ ABDUL KHUDUSH KHAN (E-FILE) smc | EFIE




L]

4 ET PPELLATE TRIB ~MUMBAI BENCHES

CAUSE LIST OF
THIRD MEMBER MATTERS,
PART HEARD MATTERS,
CONSOLIDATION PETITIONS,
SPECIAL CONSTITUTION,
STAY APPLICATIONS,
MISCELLANEOUS APPLICATIONS,
EARLY HEARING PETITIONS
AND PRONOUNCEMENTS

FOR 12-FEBRUARY-2026 (THURSDAY)

BEFORE SHRI VIKRAM SINGH YADAV, ACCOUNTANT MEMBER
AND MS. KAVITHA RAJAGOPAL, JUDICIAL MEMBER

PART HEARD MATTERS at 02: X0 PM

P

sH Appeal Number Af:rt‘ Assesgee Bench |Remarks
1| A | 7177 | MuM | 2025 | 201" |A] RAJESH SALUIA (E-FILE) D E-FILE

-Febh-202
.



